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JOINT COMMITTEE INSPECTION REPORT

Hon’ble National Green Tribunal, Central Bench, Bhopal had issued the following

directions vide order dated 15/01/2024 in the O.A No. 06/2024 (CZ) Ajay Pratap Singh

Patel Vs State of Madhya Pradesh & Ors. Has constituted a committee comprising

(i)One representative from the collector, Narsinghpur (M.P.), (ii) One representative
from the Central Pollution Control Board, Regional Office (M.P.), (iii) One
representative from the state pollution control board.to visit the site and submit the
factual and action taken report within six weeks. The background and relevant extract
of the order dated 15/01/2024 are furnished below (order dated 15/01/2024 is enclosed
at Annexure-1): -

“3. To examine the compliance of the Biomedical Waste Management Rules,2016
following information’s are required. -
I. Number of hospitals in the District, Narsinghpur, M.P. and capacity to generate
waste.
Ii. Existing facility to dispose and the quantity.
Ii. Quantity of disposal of untreated biomedical solid waste.
Iv. Availability of the facility for Biomedical waste treatment and its distance from
capacity of disposal per day.
4. Action taken by the State PCB and the CMO for non-compliance of biomedical waste
management rules. Remedial methods which are required to be taken by the authority
concerned and actual action taken.
5. To examine and to report the matter, we constitute the following committee: -
I. One representative from the Collector, Narsinghpur, M.P.
Ii. One representative from the Central Pollution Control Board, M.P.

iii. One representative from the State Pollution Control Board, M.P.”
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In compliance with the above directions given by the Hon’ble NGT(CZ) in
O.A. 06/2024 dated 15/01/2024, the committee comprising of following
nominated members was constituted.

S.No. Name of Department Name of Committee Member
1. Representative from the Collector, Shri Manindra Singh
Narsinghpur, M.P. Sub Divisional Magistrate
2. Representative from Central Dr. Anoop Chaturvedi
Pollution Control Board, RD Bhopal | Scientist-B
3. Representative from Madhya Shri T.S. Banerjee
Pradesh Pollution Control Board, Scientist
RO Jabalpur

Copy of nomination received from respective department is enclosed at Annexure-2.
MPPCB, being the Nodal Agency in this matter, coordinated with all the concerned
departments and after preliminary discussion, it was decided to schedule the site visit for
14/02/2024. Accordingly, a letter dated 19/01/2024 and 12/02/2024 (Annexure-2) was
issued to all the committee members and the applicant Shri Ajay Pratap Singh Patel
respectively to intimate the date of site visit. On the day of the visit, all committee
members and other stakeholders were present during the said visit.

Therefore, the details of officials and applicant/petitioner present during the site visit to
Place of complaint on 14/02/2024 are as follows.

1. Shri Manindra Singh, Sub Divisional Magistrate, Narsinghpur (M.P.)

ii. Dr. Anoop Chaturvedi, Scientist-B, CPCB Regional Directorate, Bhopal (M.P.)

iii. Shri T.S. Banerjee, Scientist, MPPCB Regional Office Jabalpur (M.P.)

Iv. Smt. Sakshi Bajpai, CMO, Narsinghpur

v. Rajesh Namdev, Health officer, Municipal council Narsinghpur

vi. Shri Jaikishan Sharma, Sub Engineer, MPPCB RO Jabalpur (M.P.)

vii.  Shri Ayeed Parvez, Contract Engineer, MPPCB RO Jabalpur (M.P.)

viii. Shri Sachin Chaturvedi, Citadel Company (MSW collecting agency) Narsinghpur
ix. Ajay Pratap Singh Patel, Applicant/Petitioner
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This report is being filed by the joint committee after conducting the field visit on
14/02/2024, looking into the issues raised by the complainant and after due discussions
with local stakeholders.

A. Background and specific issues in this matter: -

The complaint and subsequent judgements have highlighted the following
concerns: -

Complaint letter petition dated 11/12/2023 with reference to Municipal
Council Narsinghpur (M.P.)

Issues Raised

Factual Observations against Issues

1. The applicant has mainly
alleged that the entire chemical
and biomedical waste is

disposed of about 300 to 400
meters away from the barman
river and same is being
accompanying in the main flow
in the river Narmada which
results many chemical diseases.

The committee has made it abundantly
evident that there isn't a river named
Barman. The closest location is on the
Narmada River's bank and is known as
Satdhara and Barman Ghat. This site
comes under the jurisdiction of barman
Khurd gram panchayat. The committee
members visited the Barman located at
Narmada River and it was observed
that at the agriculture field of Nema
farm near Satdhara road behind Sai
mandir small quantity of solid waste
(5-6) trolly found dumped which is
covered by soil. The committee tried to
contact the farmland owner to collect
the source and reason for dumping, but
landowner was not available at that
time and caretaker does not know
about this dumping. The matrix of the

IR of Joint committee of OA No 6 of 2024
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dumped waste indicates that it is
mostly municipal solid waste generated
from the nearby area and may be
dumped intentionally for levelling of
low laying area. The applicant showed
some photograph which was taken by
him on 26.11.2023 the photograph
provided by the applicant and matrix of
earlier dumped MSW indicated that it
Is mostly plastic waste and majority of
them is banned single use plastic i.e.
carry bag, Thermocol cups, disposable
plastic glass etc. The Google image
history of the Nema's field was
examined to determine if there was any
past violation of the environmental
regulations w.rto MSW. The site
appeared to be used for agricultural
purposes  continuously and no
significant accumulation of municipal
solid waste (MSW) was detected.
Panchnama of the site is enclosed as
Annexure-3

2. The entire waste is getting
absorbed into the Narmada
River and causing many
diseases, since Narmada River
iIs a symbol of religious and
sacred faith, due to which, apart
from Narsinghpur district, in
other districts too, its water is
consumed without any
maintenance, and it is very

As mentioned above MSW is being
dumped in the agriculture field in
month of November 2023 and matrix
also indicates it is MSW. Hence the
allegations made in the petition
regarding dumping of bio-medical
waste and because of its water
pollution and disease spreading in this
area are not in consonance with the
facts. However, for further

IR of Joint committee of OA No 6 of 2024
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important that the disposal
distance of waste from any river
be at least two Kkilometers.
Thus, is mentioned under the
Waste Management Provision
Act 2005,

confirmation the committee contacted
the CMHO of Narsinghpur. He also
confirms that vide its letter dated
16.2.2024 there is no such kind of
incidence in Satdhara road area related
to spreading of disease due to water
pollution. The letter issued by the
CMHO is enclosed as Annexure-4

The petitioner also mentioned
water pollution and claimed that the
river Narmada is getting polluted. To
assess the present status of water
quality samples of River Narmada up
and down stream have been collected
and analyzed by MPPCB, laboratory at
Jabalpur. The samples were collected
at representative locations on a random
basis in the visited area. The results of
water analysis are enclosed as
Annexure-5. Based on the analysis
values of river Narmada it can be
concluded that there is no significant
variation in water quality and none of
the parameters show any abnormal
values.

Under National Water
Monitoring Program (NWMP),
MPPCB collects water sample on
monthly basis from Narmada River at
Barman Ghat, District Narsinghpur,
which is located downstream side of
the Satdhara point. The completed
analysis report of the Narmada River

IR of Joint committee of OA No 6 of 2024
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for last 01 year is enclosed as
Annexure-6 as per the above compiled
analysis reports, no reportable effect in
water quality of River Narmada were
observed in last one year.

> Information required in Point No. 3 under the directions issued by the

Hon’ble NGT regarding biomedical waste and its disposal facility are as

follow: -

A.  Number of hospitals in the district Narsinghpur, M.P. and Capacity

to generate waste.

I.  Total no. of Government bedded HCF (health care facility) is
32 and No. of Government non-bedded HCF (health care
facility) is 15 and their waste generation is enclosed in

Annexure-7

il.  Total no. of private bedded HCF (health care facility) is 25
and no. of private non-bedded HCF (health care facility) is 55

and their waste generation is enclosed. Annexure-7
B. Existing Facility to dispose and the quantity.

In the Narsinghpur district, there is a CBWTF facility Named M/s

Common Bio Medical Waste Treatment Facility Narsinghpur

(M.P.), which is situated in Khasra no. 163/2 Village Biner, Tehsil-
9|Page
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Kareli. This disposal plant has been found to be operational, with a
capacity of 200 kg/hour for the incinerator, 100 kg/hour for the
autoclave, 100 kg/hour for the shredder, and 7.50 KLD ETP. Every
day, about 133 Kg of BMW waste is collected and disposed of on

the same day.
C. Quantity of Disposal of untreated biomedical solid waste.

As mentioned, above in the Narsinghpur district, there is a CBWTF
facility and during the inspection of trenching ground of Narsinghpur
Municipal Council located at Sankal road, it was observed that, there is a
sufficient facility to collect and store the household bio medical waste.

As a result, there is no untreated biomedical solid waste disposal.

D. Availability of the facility for Biomedical waste treatment and its

distance from capacity of disposal per day.

In the Narsinghpur district, there is a CBWTF facility Named M/s
Common Bio Medical Waste Treatment Facility Narsinghpur
(M.P.), which is situated in Khasra no. 163/2 Village Biner, Tehsil-
Kareli. The distance of the facility from Narsinghpur city is around
12.60 Km. The operational capacity is 200 kg/hour for the
incinerator, 100 kg/hour for the autoclave, 100 kg/hour for the
shredder, and 7.50 KLD ETP. The CBWTF facility has two trucks
that are used to collect BMW waste from hospitals and clinics.
10|Page
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These vehicles are fitted with GPS tracking systems that are linked

to the CPCB monitoring cell's central server.

> Bio-medical waste management w.r.to waste generation, disposal, adequacy of
treatment facility in Narsinghpur area.

As per MPPCB annual report of BMW 2022 the bio-medical waste
generation in Narsinghpur around 133 kg per day (BMW annual report
enclosed as Annexure-8) and for treatment of the same CBWTF has
been installed at village Biner Distt. Kareli. The CBWTF has valid
authorisation. The authorisation enclosed as Annexure-9. To verify the
adequacy of the treatment capacity of plant, the committee visited the
treatment facility and found that the CBWTF has installed 200 kg/Hr
static incinerator with PLC, conveyor feeding and dry scrubbing system.
The facility has also installed 100 kg/Hr shredder, 100 kg/cycle

autoclave, 7.5 KLD ETP and separate storage of incinerator ash.

There are 56 Health Care Facilities (HCFs) with a total of 1632 beds that
have obtained membership. On average, 120 kg of waste is being
collected and treated per day. This amount represents only 3% of the
present treatment capacity of installed capacity. This calculation is based
on the current waste generation, collection, and bed occupancy in the
area, assuming the plant operates 20 hours per day and all the waste is of
the yellow category. As the waste is in very less quantity w.r.to installed

capacity the plant was operated in morning hours generally for 2-3 hours
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it includes temperature rising and cooling time. At the time of visit

incinerator not in operation and cooling time was going on.

This indicates that the plant has a significant capacity to handle more
waste. Increasing the waste collection could potentially improve the
efficiency of the plant’s operations. However, it’s also important to
consider factors such as the types of waste and the specific treatment

requirements for each category.

It appears there’s a concern about the disposal of plastic waste generated
by hospitals. The applicant Sh. Ajay Pratap Singh has observed that
sometimes this plastic waste gets mixed with Municipal Solid Waste.
This observation is further confirmed by the representative of Common
Bio-medical Waste Treatment Facility, who has noticed an absence of
plastic waste during the collection of Bio-Medical Waste from Health
Care Facilities, particularly from government-owned Community Health

Centers and some of the private hospitals also.

This could indicate a need for improved waste segregation practices at
the source, especially in government owned CHCs. Proper segregation
of waste is crucial for effective waste management and can help ensure

that plastic waste is appropriately treated and does not end up in MSW.

As informed by CBWTF representative still 48 HCF mostly non-bedded
has not obtained membership of treatment facility hence the possibility

of BMW dumping in municipal bins by non-member HCFs may not be
12| Page
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ruled out. It was observed that most of the health care facilities,
especially non-bedded, still do not adopt the bar code system for waste
tracking, so in this type of situation it very difficult to trace out the
source of BMW dumping in municipal bins if any. It is also informed by
the CBWTF representative there are 06 Municipal Council in his
coverage area and so far, none of them approaching for agreement of
household medical waste disposal. It is also pertinent to mention that
PHCs and veterinary hospitals of the district do not give the BMW for
its safe disposal.

> Municipal Solid waste management w.r.to waste generation, disposal,
adequacy of treatment facility of Narsinghpur Municipal Council.

Narsinghpur Municipal Council Profile: - Narsinghpur district, spanning over

an area of about 5126 Sqgr.km, lies in the south-central part of the state of
Madhya Pradesh. There are five tehsils fall under this district namely
Narsinghpur, Gotegaon, Gadarwara, Tendukheda & Kareli and the
district further divided into six administrative blocks namely Saikheda,

Babai Chichhli, Chawarpatha , Kareli, Narsinghpur & Gotegaon .

Narsinghpur Municipal Council covers 14.1 Sqg. Kms area and has
population of 59800 (As per census 2011). It consists of 28 wards. The
quantity of this waste is about 20 MT/Day. Narsinghpur Municipal
Council (NMC) has taken various required measures for collection,
transportation, partially treatment & disposal of Municipal Solid waste.

During the city visit it was observed that MSW accumulated in vacant
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plots of colonies and small heaps of waste also observed at prominent
locations of city, it indicates still more efforts are required for proper
management of MSW. The NMC gave contract to M/s CITDEL for
collection of waste from Narsinghpur area which is ultimately sent to
Jabalpur for waste to energy plant (Copy of agreement is enclosed as
Annexure-10. The representative of CITDEL informed the committee
that due to the long pendency of the previous bills at NMC level

effective management of MSW is being affected.

Allegation related to dumping of BMW along with MSW at
this site was mentioned in the petition, it was observed that the medical
waste generated from households is being collected by the NMC. For
collection of the waste more than 14 door-to-door garbage collection
vehicles are available. However, on random basis, few vehicles verified
are found equipped with dedicated bins for collection of bio-medical
waste however lid of some container found damaged. The vehicles have

four bins for collection of wet, dry, biomedical and E-waste.

Household Biomedical waste, such as sanitary napkins
and diapers, which pose a grave hazard to the environment, is being
collected and stored at MRF facility however for its further disposal
NMC not done any agreement with M/s CBWTF, Biner Distt. Kareli

which is authorized by MPPCB for collection of medical waste from
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Narsinghpur area. The letter issued by NMC on dated 15.2.2024

regarding household collection of BMW is enclosed as Annexure-11.

> Action Taken: -

1. A court case has already been filed against Municipal council
Narsinghpur. Details of Court Case are: -
Case no- 549/2016 Under Section 15 and 17 of Environmental
protection act 1986 and Municipal Solid waste rules 4 and 7.
Annexure-12

2. Notice has been issued for Authorization under Section 25 of the
Water (Prevention and Control) Act of 1974. Annexure-13

3. EC has been imposed in compliance with Hon’ble NGT O.A.
606/2018 of Rs.66 lakhs (from July 2020 to December 2020).
Annexure-14

4. Notices have been issued to the HCFs (health care Facilities)
regarding disposal of BMW waste to the CBWTF facility.

Annexure-15
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> Conclusion: -

The committee observed that there is no dumping of Bio-medical waste
at Barman near Narmada River however, at the agriculture filed of Shri
Nema ji which is approx. 400-meter upside from river some quantity of
MSW was dumped in the month of November 2023. The matrix of the
MSW indicated that still substantial quantity of banned single use plastic
available this may be cause of river pollution.
For treatment of BMW generated in the district CBWTF has been
installed however it is being operate only at its 3% capacity and approx.
90% capacity Still remained. This indicates that the plant has a
significant capacity to handle more waste. It seems that there is gap
between generation and collection because 48 HCFs and 06 municipal
corporation not obtaining the membership of the CBWTF for disposal of
its Bio-medical waste. This indicates that the plant has a significant
capacity to handle more waste.
The spot evidence indicates that neither water borne disease spread nor
water quality of river Narmada getting affected in Barman area because
of BMW.
As for plastic waste, it’s a significant part of solid waste and poses a
considerable challenge due to its non-biodegradable nature. However,
16|Page
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more attention and strengthened infrastructure are indeed required to
effectively manage solid waste, particularly plastic and biomedical
waste.

It’s a complex issue that requires the cooperation of government
agencies, environmental organizations, and the community. It’s also
crucial to raise awareness among the public about the importance of
proper waste disposal and recycling to avoid such kind of issues raised

by the applicant in present case.

Recommendations: -

Based on the monitoring and inspection conducted by Joint Committee

on 14th Feb 2024 the following are the recommendations:

1.  In compliance of Hon’ble NGT OA no 710/2017 and 360/2018
district environment plan of Narsinghpur has been prepared in
2021, the effective implementation of the same may be ensured by
the NMC.

2.  The CBWTF inform the name of the HCFs in writing to MPPCB
those who are not giving their generated waste, have not obtained
the membership and not adopting the bar code system so far.

3.  Toorganize more awareness activity and interaction with member
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hospitals in consultation of MPPCB and NMC so that waste could
be managed properly at source.

3. NMC may start special drive for elimination of single use plastic

18| Page

IR of Joint committee of OA No 6 of 2024




and promolc its alternatjves.

4. The NMC may further strengthen the waste collection system and
ensure its scientific disposal and may review the long pendency of
Lills related to MSW management.

7. The NMC may promote the concept of MRFs through LSGs as it
plays a critical role in promoting a circular economy by creating a

market for recycled materials and generating employmcnt for

informal sector.

E&% A

(Shri Manindra Singh) (Dr. Anoop Chaturvedi)
Sub Divisional Scientist-B
Magistrate CPCB, Regional directorate
Dist.-Narsinghpur Bhopal
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Item No. 02

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No. 06/2024(CZ)
Ajay Pratap Singh Patel Applicant(s)
Verse
State of Madhya Pradesh & Ors. Respondent(s)
Date of Hearing: 15.01.2024

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

For Applicant(s): None
For Respondent(s): None
ORDER

. Issue raised in this application is violation of the Environmental
(Protection) Rules, 1986, Bio-Medical Waste Management Rules 2016 as
amended by (2 Amendment Rules, 2019), Solid Waste Management
Rules, 2016 and the Water (Prevention and Control of Pollution) Act, 1974

in the District Narsingpur, M.P.

. It is alleged that entire chemical and biomedical waste collected in the city
from different parts in the District Narsingpur, M.P., Sankaracharya ward
are directly thrown into the Burman River and it is being flown in the main
flow of the River Narmada. It is further contended that the entire waste is
getting absorbed into the Narmada River and causing several diseases and
polluting the water quality of the river, which is also a source of drinking

water in the city.

. To examine the compliance of the Biomedical Waste Management Rules,

2016 following informations are required:-
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i. Number of hospitals in the District, Narsingpur, M.P. and

capacity to generate the waste.

ii. Existing facility to dispose and the quantity.

iii. Quantity of disposal of untreated biomedical solid waste.

iv. Availability of the facility for Biomedical waste treatment and

its distance with capacity of disposal per day.

4. Action taken by the State PCB and the CMO for non-compliance of
biomedical waste management rules. Remedial methods which are required

to be taken by the authority concerned and actual action taken.

5. To examine and to report the matter, we constitute the following committee

i. One representative from the Collector, Narsingpur, M.P.

ii. One representative from the Central Pollution Control Board, M.P.

iii. One representative from the State Pollution Control Board, M.P.

6. The Committee is directed to visit the place and submit the factual and

action taken report within six weeks.

List it on 04th March, 2024.

Sheo Kumar Singh, JM

Dr. A. Senthil Vel, EM

15th January, 2024
0O.A. No. 06/2024 (CZ)
PN
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ORIGINAL APPLICATION NO. 06/2024

AJAY PRATAP SINGH PATEL
Vs.

STATE OF MADHYA PRADESH & Ors.

MEMO OF PARTIES

Applicant:

AJAY PRATAP SINGH PATEL
Sankaracharya Ward,
Narsinghpur, M. P.

Mob: 9425042634

Respondent:

1. State of Madhya Pradesh through District Magistrate, Narsinghpur, M.P.
2. Commissioner, Municipal Corporation, Narsinghpur, M.P.
3. Member Secretary, MPPCB
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ORIGINAL APPLICATION NO. 06/2024

AJAY PRATAP SINGH PATEL

Vs.

STATE OF MADHYA PRADESH & Ors.

Brief of the Complain

Remarks

The complainant has stated that he is resident of
Shankaracharya Ward, District Narsinghpur. There is
a provision by the District Narsinghpur Municipal
Council to dispose of the entire chemical and Bio
medical waste collected in the city separately from the
city, but the entire waste is disposed of about 300 to
400 meters away from the Barman River and the
same is being accompanying in the main flow in the
river Narmada. The entire waste is getting absorbed
into the Narmada River and causing many diseases,
since Narmada River is a symbol of religious and
sacred faith, due to which, apart from Narsinghpur
district, in other districts too, its water is consumed
without any maintenance, and it is very important that
the disposal distance of waste from any river be at
least two kilometers. Thus is mentioned under the
Waste Management Provision Act 2005, since the
manner in which the waste is being thrown in the
open space by the Municipal Council Narsinghpur it
will get mixed with Narmada water and become a

source of many chemical diseases.

The efforts are being made in the public
interest by the honorable courts and authorities and
the government by making strict rules for the purpose
of saving the Narmada River and centralizing clean
water in the rivers under the Swachh Bharat Abhiyan,
so that proper care can be taken on health and
medicine. Contrary to all the efforts of Government,
the Municipal Council Narsinghpur ignoring all the
directions which is matter of serious concern.

The complainant has requested to take
suitable action against the Municipal Council
Narsinghpur and to direct them for taking suitable

action to prevent serious diseases in future.

Violation of Environment
protection Act

Water Pollution

Bio- Medical Waste/
Chemical waste

Municipal Solid Waste
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3. To examine the compliance of the Biomedical Waste Management Rules, 2016 following
informations are required:-
i. Number of hospitals in the District, Narsingpur, M.P. and capacity to generate the waste.
ii. Existing facility (o dispose and the quantity.
iti. Quantity of disposal of untreated biomedical solid waste
iv. Availability of the facility for Biomedical wasle treatment and its distance with capacity of
disposal per day.

4. Action taken by the State PCB and the CMO for non-compliance of biomedical waste

management rules. Remedial methods which are required to be taken by the authority concerned
and actual action taken.

5. To examine and (o report the matter, we constitule the following committee :-
i. One representative from the Collector, Narsingpur, M.P.
ii. One representative from the Central Pollution Control Board, M.P.
iii. One representative from the State Pollution Control Board, M. P.

6. The Committee is directed lo visit the place and submit the factual and action taken report
within six weeks.

List it on 04th March, 2024.
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REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD
Plot No. : 455. 456., Vijaynagar. Jabalpur ( M.".,' )
LIQUID SAMPLL ANALYSIS RIEPORI

Sample from

:- River Narmada al Narsinghpur

Sample Delails

:- 1) U/S Satdhara Bridge 2) D/S Satdhara Bridge

Fax & Ph. 5042780

I. Standard prescribed by M.P,P.C.,

2. I8: 10500-1991 ( Specification for Drinking Water )
3. Standard prescribed in Bio-Med

ical Waste ( Mana

B.in M.P.Gazelle nolification, dated 25/03/1988

gement & Handling ) Rules 1988

Date of Collection :- 14/02/2024 Analysis No. 87-88/224 Bill No. B
Date of Receipt - 14/02/2024
Date of Analysis  :- 21/02/2024 samnle collected by := TS Banerjee
Analysis Done By :- Mrs. Amiya Ekka AP
It
. ) Result Result Resull Resu
?)N Paramelers Unit I f} | v
A —PHYSICAL PARAMETERS '
1. | Temperature °c \
2. | Turbidity N.T.U. 1.2 13 ‘
3. | Colour - Colourless | Colourlcss |
4. | Odour - |
5. | Specific Conductivity pmho/cm 287 291 |
B - CHEMICAL PARAMETERS I
6. | pH : 7.40 7.48 |
7. | Total Alkalinity mg /| 52.0 54 \
8. | Total Hardness ( as CaCO; ) mg/| 104.0 106 l
9. | Calcium Hardness (.as CaCO3) mg /| 94.0 88 |
10. | Magnesium Hardness (as CaCO3 ) mg/l 10 18 ‘
11. | Chloride mg /| 26.73 25.74 |
12. | Total Solids mg /| 294 293 \
13. | Dissolved Solids mg /1 264 261 |
14. | Suspended Solids mg/1 30 32 |
15. | Ammonical Nitrogen (as N ) mg /| 0.12 0.13 |
16. | Nitrite Nitrogen ( as NO> ) mg/l 0.18 0.16 i
17. | Nitrale Nitrogen ( NH; ) mg /| 0.21 0.24 |
18. | Total Kjeldahl Nitrogen (as N ) mg/ | - - |
19. | Fluoride ma /| - E |
20. | Dissolved Oxygen mg /| 8.2 8.1 \
21. | B.O.D. ( 3 days, 27°C) mg /| 1.6 1.3
22. | C.O.D. mg/| 11.0 13.0
23. | Sulphate ( as SO4 ) mg /| 3.7 3.8
24. | Phosphate (as PO4) MPN/ 100 ml 0.06 0.07 \
25. | Lead (Pb) mg/ | - = \
26. | Chromium ( Cr) mg/ | - - \
27. | Copper (Cu) mg /| - - |
28. | Zinc (Zn) mg /| - - |
29. | Iron ( Fe) mg/| 3 - \
30. | Nickel (Ni) mg/ 1 = 5 \
33; ;’Jﬂalcnun‘i mg /| 37.6 35.2 |
agne‘sm‘m mg/| 2.4 4.3 \
33 | Total Coliform MPN/100ml 32 33 \
34 | Feacal Coliform MPN/100ml
35 | Sodium meg /| i ISS L8 ‘
36 | Potassium mg /| I ? l
INDICATION: * PARAMETER DOES NOT CONFIRM TO :-

GENERAL MARKS:- BDL- Below Detectable Limit

NOTE: - No statutory liability accepted for samples nol collected by M.P.P.C.B

Pk -
Anlﬂyq"

-"i?m""“‘"
Labincharg®
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MADHYA PRADESH POLLUTION CONTROL BOARD, JABALPUR.

Water Quality during Year - 2023-2024
: River Narmada at Barmanmainghat,Narsingpur

Natural Water Resonrce

Description of S ling Station: Near Mainehat
S.No. |Characteristic  |Unit tpril [May  [dune  [July  |Aug.  [Sept. |0t Nov.  |Dec.  [Jan. Feb  |Marc[Av. Maxi. | Mini.
I |Datc o1 Sampling TA2033 | 4na0mr | Se2003 | S74003 |1WOR2013| S92023 | 4102023 | UI12023 (180122023 1012024 17220 = =
2 |Appearance 5 B
3 |Temperamre ol 225 23.6 246 M 24.1 24.6 23 223 21.9 19.2 21.7 - - -
4 |Turbidity NTUI 2 1 3 3 4 14 [ 0.8 2 El 3 2.6545 6 0.8
5 |Colow PCS colourles| colourles | colourles | colourles | muddy | colourles| colourfess colourles| colourles|colourless|colourles - - -
b [Odour T No = R %
7 I pHl Unit 13 7.83 7.3 7.4 7.78 7.61 774 1.7 7.54 7.74 7.81 7.61 7.83 7.3
8 [Sp. Conductnaty  [shfhosem 250 253 250 290 206 293 616 182 655 629 332 37691 | 655 230
9 |T. Solids mg'l 210 261 210 240 293 295 511 217 522 529 in 332.73 529 210
10 |D. Sohds mel 130 227 150 160 251 265 423 188 456 463 306 274,45 463 130
11_|S Solids mg'l 80 34 60 &0 42 30 -] 29 66 66 56____| 58273 38 29
12 [Amm. Nitrozen me/1 0.54 BDL 0.54 0.56 BDL 0.26 1.1 0.17 1.44 1.1 0.8 0.7233 Ladd 0.17 |
13 [Nurue Mirogen [mg!l 048 BDL 0.48 0.48 0.16 024 1.1 0.18 1.1 21 0.15 0.647 2.1 0.15
14 [Nitate Nitrogen  [mgil 0.29 0.14 0.29 0.29 0.5 051 1.34 0.20 1.4 1.44 14 0.70 1.4 014
15 [Phosphate (POy)  |mg/l 0.54 0.05 0.54 0.54 BDL 0.07 0.2 0.06 0.18 0.2 0.057 0.24 0.34 0.05
6 |[Chlonde mg/l 19.98 9 19.98 17 g 12.8 93 1089 63 29 1249 125.75 [ 1089.00| 8
17 |Sulphate (S0,) mg/l 6 16 6 6 3 3 12 28 10 12 44 63455 | 12.00 26
18 |T. Alkalinity mg/] 60 16 40 30 12 14 38 34 36 28 44 32 60 2
19 |T. Hardness mg/l 80 126 80 &0 96 150 142 134 136 124 108 114,18 150 80
20 |Calciumi lard mel (1] 98 o0 [ 72 98 110 80 106 94 70 82545 | 110 60
21 |[Magnesium H  |mg/l 20 28 20 0 24 52 32 54 30 30 38 31636 | 354 20
22 |D. Oxveen me/1 1.6 7 16 7.4 7.7 73 7.2 7.7 7 7.1 7.5 7.3727 1.7 7
23 [BOD. mg | 1.6 1.5 1.6 1.9 13 14 22 L4 2 1.6 16 16455 2.3 1.3
24 ICOD |mg/1 24 13 24 32 10 14 16 13 12 8 2 16 32 8
25 |Sodium mg/l 6 3 6 6 6 8 10 10 10 8 14 8.3636 14 6
26 |Potassium mg/l 3 1 3 3 1 2 3 2 3 3 q 2.4545 4 1
27 |T. Coliform MPN/100 17 31 17 17 43 40 40 33 10 24 39 28273 | 43 10
28 |F_ Coliform MPN/I0O | 1.8 1.8 1.8 18 1.8 0.07 3 L8 2 3 10 2.6245 10 0.07
20 ITRN mg/l NA NA NA NA NA NA NA NA NA NA NA - ¥ .
CATEGORY A A A A A A B A A A A
Classification of River water based on IS - 2296 - 1982

e
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Information of institutions covered under BMW Rules
Regional Office M.P. Pollution Control Board Jabalpur

Name of District : Narsinghpur

Status up todate 31/01/2024

S.No. Total No. of | Total BMW | Total No. of | Total BMW | Remark
S Pvt. Beded |Waste . - |nonbedded |Waste
HCF | Generated |pvt. HCF _ |Generated
o L ADpTOX. e = Approx
_ : KG/Day | . . |KG.Day
P e 25T 176.853 | 55 5| TE3:877 -

ANNEXURE-D
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Information of institutions covered under BMW Rules
Regional Office M.P. Pollution Control Board Jabalpur

Name of District : Narsinghpur

Status up to date 31/01/2024

' Information of Private Institutions
Sr. Nam_c and addn:ss_o!‘Beddcd Number | Air /water Category wisc Generation of Biomedical waste Quantity of
No. hospitals and nursing homes of beds | consent, BMW | (Kg/day) treated/dispos
(Bedded) authorization | Yellow |[Red |[Blue | White Total | ed BMW
status (Kg/day)
1. | Paradkar Hospital & Research 100 B/A/W 2 5 0.66 1.66 9.32 9.32
Center. Khairinaka Narsingpur 09/05/2024
H-09-05-2026
2. |'Sahu Hospital, ltwara Bazar 100 B/IA/WAIL 3.33 4.66 3 0.33 1132 1132
Narsingpur 30/09/2023°
3. | Savitri Nursing home, Subhash 11 B/AWM 0.53 333 0 0.1 3.96 3.96
Ward, Gadarwara, Narsingpur 19/07/2023
4. | Shankaracharya Netralaya Swami 100 B/AWM - 0.23 0.16 0 0.06 0.99 0.99
Saraswati Cheratable 24/06/2028
Trust, Mawai Jhoteshwar Shridham,
Gotepan Narsingpur
5. | Jagdish Hospital, Near Utkrasth 20 B/ATW/H 12.0 19.0 | 150 8.0 54.0 54.0
School Sastri Ward Narsingpur 01/01/2025
6. | Ashish Hospital, Kareli Narsingpur 10 B/A/W/L 10.0 25.0 15.0 1.0 51.0 51.0
04/11/2024
7. | Neekhra Hospital In front of P.G. 20 B/A/W/MH 1.60 0.60 1.0 0.13 333 33
Collage Narsingpur . 20/07/2028
8. | Dr. G.C. Dubey, Itwari Bazar 10 B/ANNY 0.26 0.4 | 0.16 0.1 0.92 0.92
Kandeli Narsingpur 23/07/2024
9. | Ashli Hospital, Subh Nagar Behind 15 B/AIW 0.46 0.33 0.4 0.06 1.25 1.25
Bus Stand Narsingpur 05/08/2024 3
10.| Agrawal Hosoital P.H.No 17/41 40 B/ANV/H 3.66 2.66 0.83 0.66 7.81 7.31
| Narsinghpur 16/05/2027
11.| Timamiwala Nursing Home 05 ;;6';\;2\3’27 0.33 05 0.26 0.16 125 L2s
adarwara Naorsinghpur 1
12. ?ladha mmﬁ%{,g Hospital, 25 B/ANV/I 0.33 0.5 0.26 0.16 1.25 Las
Civil Line Nursingpur 31/03/2028 - -
13. | Chouhan Memorial Hospital Civil 20 B/ANYIIL 0.33 0.5 0.26 0.16 1.25 1.25
Line Narsingpur By

31/03/2028
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14.| Kamayani Metemiti And Nursing 18 B/ATW 1.2 0.5 133 T o1 313 3.13
Home Opposite Digree Collage 30/06/2028
Narsingpur _
15. [ Jeevan Jyoti NTPC Hospital, 25 B/A/W 0.059 0.06 0.01 0.05 0.179 0.179
Gadanwvara 31/03/2026
16.| Rewashree Nursing Home Sadar 100 B/ASW/H 0.33 3.33 2.0 0.16 3.822 3.322
Narsinghpur 31/03/2028
17.| Ashish Hospital Kandeli 15 B/A/W/H 1.0 1.5 0.8 0.5 3.8 38
Narisngpur 31/03/2025
18. | Shridham Hospital, Barght Singh 100 B/A/W/H 1.8 5 0 0.1 6.9 6.9
Ward Gotegaon 30/06/2027
19.] Jyoti Hospital, Near Shakkar Nadi 10 B/IAIW 0.33 0.5 | 026 0.16 1.25 1.25
Bridge Niranjan Ward, Gadarwara, 31/08/2027
Distt. Narsinghpur 5
20.| Champa Deep Eye Hospital 05 B/A/W 0.33 0.5 0.26 0.16 125 125
DEP: Govt Has: Gadartdarg : 17/04/2028 :
21.| Anjani Hospital 30 CTE = = - = = =
22| Laxmi Naryan Hospital 70 B/A/W/H 0.33 3.33 2.0 0.16 3.822 3.822
ST 30/04/2023 ; -
25. Chukse Hospj tal 40 AWB 31/10/26 1.0 1.5 0.8 0.5 3.8 3.
THETATC ‘1 = (e — H - 31/12127
24_| Agrawal H pltal ; 100 CTE - - - = = =
25. Sa; Apamam Hosp:tal 03 B/ATW 0.33 0.5 0.26 0.16 125 125
ZS ST O ISTART —xﬁ-mr 30/11/2027
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Information of institutions covered under BMW Rules
Regional Office M.P. Pollution Control Board Jabalpur

Name of District : Narsinghpur

Status up to date 31/01/2024

BRI LA Information of Clinic & Pathology
S:.-.. Name and address of Number | Air /water Category wise Generation of B:omedncal waste Quaantity of
No. Bedcled hospitals and of beds | consent, | (Kg/day) treated/dispo
nursing homes (Bedded) BMW Yellow Red Blue White Total | sed BMW
; anthorizatio (Kg/day)
5 s n statos
- | Shri Balaji Health Clinic. 0 Nill 0.025 | 0.010 0.005 0.040 0.040
Aamgoh Bada Narsingpur 3111212075
2 | Mahesh Kumar Namdev 0 Nill 0.015 | 0.008 0.004 0.027 0027
Clinic, Gram  Dhamna, 31/12/2075 '
Distt. Narsingpur
3. |Pr. RR. Rajpal Cll'ut:, 0 ; Nill 0.027 | 0.012 0.006 0.045 0045
Chhu:hh,'Nalsmgpur : 31/12/2075
4. Spelendxd~ Smile . C!mil:, ) Nill 0.020 0.011 0.008 0.039 0.039
Civil Line Narsingpur. SEAL R :
5. | Belapurkar 3 - Cliic, 0 31/12/2032 Nill 0.019 | 0.007 0.005 0.031 0.031
- | Narsingpur 5
6. | Ashutosh Devaliya, | 0 31/12/2033 | Nill. | 0020 | 0.010 | 0.005 | 0.035 0.035
Homeopathy Clinic
Aamgaon, Narsingpur :
7. | Sparsh Clinic = Karkabel, 0 31/12/2033 Nill 0.025 | 0.010 0.005 0.040 0.040
Narsingpur :
8. | Sandhya Clinic, Gadarwara 0 31/12/2033 Nill 0.021_ 0.012 0.006 0.045 0.045
Narsingpur = .
9. |Swadeshi Dygositic Center 0 31/12/2033 Nill 0.020 | 0.011 0.008 0.039 0.039
Narsingpur / ; *
10.{ Narayan Singh Patel Cﬁnic. 0 31/12/2033 Nill 0.027 | 0.012 0.006 0.045 0.045
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] Narsingpur

Ll.| Shri Har Clinic Singhpur, 31/12/203 Nil . H .
DIt Nersinemn 3 ill 0.025 | 0.010 0.005 0.040 0.040

12.| Dixit ~ Clinic,  Singhpur. 31/12/2033 Nill 0.027 | 0.012 0.006 0.045 0.045
Narsingpur

13.| Nema  Dental  Clinic, 13/01/2034 Nill | 0.019 | 0.007 | 0.005 | 0.031 0.031
Narsingpur - !

14.| Nayak = Dental _ Clinic, 13/01/2034 Nill < [70.019 | 0.007 | 0.005 | 0.031 0.031
Narsingpur ]

15.| Health” = Care Clinic, 13/01/2034 Nill 0.027 | 0.012 0.006 0.045 0.045
Narsingpur - ) :

16.| Modi . Dental  Clinic, 13/01/2034 Nill 0.020 | 0.011 0.008 0.039 0.039
Narsingpur X

17.| Hi-Tes, . Dental  Clini, 13/01/2034 Nill 0.025 | 0.010 0.005 0.040 0.040
Narsingpur ' = . o SR ;

18.| Ram ':;Clir'ﬁq = Salichouka, |- - -31/01/2034 Nill 0.025 | 0.010 0.005 0.040 0.040
Gadarwara, Narsingpur - =~ ; ; .

19.| Sai Poly Clinic Narsingpur 31/01/2034 Nill | 0:027 | 0012 0.006 0.045 0.045

20.| Rao. Clinic (Ayurvedik) 31/01/2034 Nill | 0.025 | 0.010 0.005 0.040 0.040
Salichouka ** ' Gadarwarz, ' '

21 [Ray Clnic,  (Ayurvedio), 31/01/2034 | ™l | 0.019 | 0.007 | 0005 | 0.031 0.031
Mazin Road, Bhagat Singh : : -
Ward, Narsinspur _

22_[ Vidhya Poly Clinic, Village 31/01/2034 Nill | 0.020 | 0.011 | 0008 | 0.039 0059
Gandhi - Ward, Gadarwara, =
Narsingpur 2 ;

23.| Anil Shrma Clinic, Village 30/04/2034 Nill 0.027 | 0.012 0.006 0.045 oS
Bohani Gadarwara ;
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L I Narsingpur [ e 7 R
24.| Kankania Cli - .
radhavallabh  ward m 30/04/2034 Nill 0.025 | 0.010 0.005 0.040 0.040
kareli dist narsinghpur, !
25.| Dr. Ashok Ku | |
TR Wi, N;jfsa';l{:;h 30/0472034 [Nl | 0.020 | 0.011 | 0,008 | 0,035 0039
Park, Disw. Narsingpur , '
2 i ./ = e
6 grmin;:ur Nema  Clinic 30/04/2034 Nill 1 0.027 | 0.012 | 0.006 | 0.035 0.045
27.| Narsingpur Dental Cliric, 31/05/2034 Nill. [0.025 | 0.010 | 0.00s | 0.090
Sahu Hospital, [twara Bazar 2 § ; : : 7o
Narsingpur
28.| Dr. Devendra Verma Clinic, 31/072034 | Nl | 0.019 | 0.007 | 0.005 | 0.031 om1 |
Plot No. 248, Nehru Ward .
‘Narsingpur { 4]
29| Family . Mulfispeciality "31/012035 | Nl | 0.020 | 0001 | 0.008 | 0039 | 039
; Dental Care, Dr.. Shivam
Raghuwanshi, Shop No. 09
Imaliya Road Barman
Chouraha Kareli - Dist.
Narsinghpur ) )
30, | Laxmi Bai Nursing Home, 31/09/2035 Nill | 0,015 [ 0.008 | 0.002 | 0.027 0027
Gadarwara, Narsingpur _ ;
31| Wadbawa Dental Clinic 28022036 | Nl | 0.027 | 0012 | 0006 | 005 | 008
37| DrPw Ciinie ' 31032037 | Nl | 0020 | 001 | 0008 | o | e
33, Rithi Dentel Clinic _ 31/122037 | -Nil | 0.019 0.007 [ 0005 | 0.031 0031
‘ == 03 ; 39
34.| Dr. MK Soni Clinic 30/04/2038 | Nill  10.020 [ 0,011 0.008 | 0.039 0.
" 35. | Koy Clinic 31/10/2038 Nill [70.019 [ 0.007 | 0.005 | 0.031 0.03
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L 36.! Deep Clinie 31/10/2038

0.019 0.007 0.005 0.031 0.031

31/10/2038

37.| New Sai Ram Labs 0.003 |
[ 0.004 [70.015 | 0.018 | o047 0.047

38.[ Pradeep  Kumar G NS e
' Patholgoy, Narsingpur Lpta 3171212032 |~ 0008 | 0.010 | o018 0.012 0.043 0.043

39.| Modi Clinic & o
Navingoe o oRe [0 S 0.008 | 0.020 | 0.015 | 0.048 | 0048

40.| Moni Clinic & Pathology, 0 C31/12P033
Narsingouc . .31/1272033 0.002 | 0.009 | 0.019 0.020 0.050 0.050
} :

- 2% '__"_'_-___—T———-—._.____________

41. Shri Balaj; Patho Center, 0 31/12/2033 0.005 [ 0.008 | 0.015 0.018 0.46 0.46
G Narsingpur - : :

42.1 Gyan Shri Patho Center, 0 .'31,*01!2034 0.005° | 0.008 | 0.020 0.015 0.043 0.048
Indira Ward Near Subhash| - e :
Park Narsingpur : : :

43.| Shri Sai Pathology, Shop 00 '30/04/2034 Nill 0.019 | 0.007 0.005 0.031 0.031
No. 3, Near Govt. Hospital, | e S i _
Main Road Sainkheda, Dist-
Narsinghpur ) : ;

44| M/, Lite Cars Pathology, 0 31/01/2035 0/002 | 0.009 [ 0.019 0.020 0.050 0.050

Station Road, Beside of
| Shridham Eye Care, Near
Shreya, Hotel Gotegaon
| Distt. Narsinghpur -

45. Maa Sharda Pathology & 0. 31/03/2035 0.005 | 0.008 | 0.020 0.015 0.048 0.048
Clinic, Marketing Society i : - ;

Station Road Gotegaon
Narsinghpur ; :

46.| Nema Pa:.holo-gy, Situated at 0 [ 31/01/2035 Nill 0.019 [~0.007 0.005 0.031 0.031
Thakur * Baba  Mandir ]
Gotegaon Narsinghpur

47.| Gupta Pathology, Sitated at |0 31/01/2035 0.002 0.009 | 0.019 0.020 0.050 0.050

.Bhagatram Chouraha,



B
L ’ Gotegaon Narsinghpur 458

485. Nasinghpur CC-2 Pramod

Kumar Ojha 0.008 | 0.015 | 0.018 0.46 0.46
49.| Gadarvara  ce: Adhir |~ o o 050

Rumar Shrivastay 30/09/2035 0.009 [ 0.019 0.020 7

- ___-_‘—-—-—-_‘___-_- _-___-‘_‘__-

30-| Raj Pathology Center 0 311272035 0,005 | 0.008 | 0.015 | 0.018 | 0.4 0.46
S1.| Subh Pathology 0 31052037 [0.002 | 0:009 | 0.019 | 0.020 | 0:050 0.050
52.| Sai Pathology 0 3170372028 | Nill | 0.019 | 0.007 | 0,005 | 0.031 0.001
53z Care Pathology 0 31/05/2038 0.005 | 0.008 | 0.015 0.018 0.46 046
S4.| Ashirwad Patho Labs 0 31/10/2038 | 0.002 | 0.009 | 0.019 | 0.020 | 0.050 0.050
S5.| Divya Patho Labs 0 31/10/2038 Nill 70019 [ 0.007 | 0.005 | 0.031 0.031
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‘Noh: 2 Please provide the list

i e L |

District wise information of institutions covered under BMW Rules
Regional Office: Jabalpur

Name of District : Narsinghpur

Status up to date 31/01/2024

of each institution District wise

-

s

* Information of Government Institutions

PCB ID

SRS

Sr . Name and addrm ol' Beddl:d Numbcr Air /water Category wise Generation of Biomedical Quantity of | Quaatity of
No. hospitals and numug homes [ ofbeds [ consent, BMW. | waste (Kg/day) treated/disp | liquid waste
(Bedded) authorization [ Yellow |Red | Blue | White | Total | osed generation(
status BMW(Kg/d | KLD)
- ay)
1. )-12037) - Distt Hospital, Nars-ngpur 170 " B/W._ 40.0 | 30.0 | 250 | 1000 | 105 105 34
30/04/2024
2% [$121489 Cnnl Hospttal Gadamara, 100 - . B/wW™ 8.0 6.0 4.0 5.0 23 23 20
; Narsingpur 30/04/2019
3. |° 122211 | Community Health Center, 30 B/W 3.75 1.5 1.5 0.75 75 6 6
> 3 '_.!|'Rajmarg Chouraha i S 30/04/2024 3 5
S T122317 Community.Health Center, FEET "BI/W. 3.75 1.5- 1.5 0.75 75 75 6
S - . | Tendukheda, Narsingpur = ! 30/04/2019 . :
S- |1 121431 |\ ‘community Health Center, . 30 " BIIW 375 1.5 15 0.75 7.5 TS 6
o fi .- .| saikheda, Narsingpur 30/04/2019
6. | 121431 Community Health Center, . 30 B/fW 3.75 1.5 1.5 0.75 7.5 75 6
Salichouka Narisngpur - 30/0472024
7- | 122488 | .Community Health Center, 30. B/W. 375 1.5 15 .0.75 7.5 6 6
: ' | Gotegaon; Narsingpur 30/04/2019 -
8. |'121543 Community Health Center, Dr. 30 BwW. - 3.75 1.5 1.5 0.75 1.5 6 6
y Ya - | Bhimrao Ambedkar Karell 30!041’201_9
A3 Narsingpur ¥ : i - :
9. 121619 | Primary Health Center, 10 ot B A 0.6 ¢ 0.25 0.25 0.12 122 1.22 2
v Amgoan, Narsingpur - 30/0412019: :
10| 121620 [T Primary Health Center,, T 10 "B 0.6 (025 025 [ o1z | 122 122 2
: Barman, Narsingpur L : = 30/0472019 = v Jadds
111120260 | Primary Health Center,, - 10 < B/W 06 | 025 [ 025 [ 012 {122 | 122 2
: Singhpur, Narsingpur 30/04/2024 . Bt 4}
12.1'121623 " | Primary Health Center,, . 10 . . B/W © 0.6 025 0.25 012 | 122 122 12
A Kerpani, Narsingpur ~ - 30/04/2024 : : -
. 13.] 122536 Primary Health Center Ba.rhata. N e 1) - BWw 0.6 0.25 0.25 0.12 122 122 2 " 3
Distt. Nasringhpur . - 30/04/2019 :
14.| 122528 Primary Health Center, 10 Brw 0.6 0.25 0.25 0.12 1.22 1.22 J 20 7
Karakbel, Narsingpur 30/04/2019 ;
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whom

5.[ 122532 Primary Health Center, 10 BAY 0.6 025 | 025 012 | 122 1.22 2
Shrinagar, Narsingpur 30/0472024
16, 122275 | Primary Health Center, 10 B/W 0.6 0.25 | 025 012 | 1.2z 1.22 2
Chawarpatha, Narsingpur J0/04/2019
17| 123813 | Primary Health Center, 10 BAV 0.6 0.25 0.25 0.12 1.22 1.22 F
Dhamna Narsingpur 30/04/2019
18.] 123938 Primary Health Center, Bohani 10 B 0.6 0.25 0.25 0.12 1.22 1.2z 2
Narsingpur 30/0422019
19.1 122282 | Primary Health Center, Chichi 10 BW 0.6 | 025 | 025 | 042 | 122 1.22 2
g Narsingur 30/0472019
20,/ 123015 | Primary Health Center, 10 B/W 0.6 0.25 0.25 0.12 1.22 1.22 2
Shahpur, Narsingpur 30/0472019
21 123002 | Primary Health Center 06 B/W 0.6 0.25 0.25 0.12 1.22 1.22 12
Barhabada, Narsingpur 30/04/2019
221 122205 Primary Health Center,, Paloha 06 B/W 0.6 0.25 0.25 0.12 1.22 1.22 1.2
Bada, Narsingpur 30/0472019
23] 123935 Primary Health Center Khu!rl, 06 BIYW 0.6 0.25 0.25 0.12 1.22 122 12
Narsingpur 30/04,2019
24.) 123857 Primary Health Center, - 04 B/W 0.6 0.25 0.25 0.12 122 122 0.3
Malahpipariva, Narsingpur : 30/04/2019
25| 123931 | Primary Health Center Bhama 04 B/W 0.6 0.25 0.25 0.12 122 1.22 0.8
Narsingpur 30/04/2019
26.] 123933 | Primary Health Center, Dhobhi 04 B/W 0.6 0.25 0.25 0.12 122 122 0.8
Narsingpur 30/04/2019
27.| 123937 | Primary Health Center, Sihora 04 B/W 0.6 0.25 0.2s 0.12 122 1.22 0.8
N’ar;insnpur L 30!M019
281 125396 | Primary Health Center Musran 04 B/W 0.6 0.25 0.25 0.12 122 122 0.8
Pipariya Distt. Narsinghpur 30/09/2019
29.{ 12421S | U Primary Health Center 01 Rejected = i = = = == =
Gadarwara Narisngpur 10/05/2019
30.| 124179 | U Primary Health Center, 01 Rejected - — = = = = =
Narsingpur 10/05/2019
31| 122094 | Community Health Center, 30 - B/W 0.6 025 | 025 | o2 [ 122 [ 1= 0.8
Khurpa, Narsingpur 30/04/2024 ;
32, Primary Health Center, Kelaras, Not Applied - - - - - - -
Narsingpur
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District wise information of institutions covered under BMW Rules

A Regional Office: Jabalpur
Name of District : Narsinghpur :

_ ¥ Status up to date ILULZ024
Note : Plexse provide the list of exch institation District \::e

Information of Veterinars Iostitutions

4 i PCBID | i\:me_nd addregs or | Number | Aic/water - | Category wise Gemeration of Biomedical waste | Qmaatiy of = Qmaziy of
2 i"mm:r}‘ Institntions | of beds | comsent. BMW o'dav) ddEp | Bguad was=
l ! awthorization | Yellow |Red |Blne [ White |Toml |osed :
! i : i x¥) i
L i 12539 Dc;‘:nq\mm‘l—‘:cs;r‘d 0 B 0zs 0l=s LIS 0 | L&s L& i
3 ' Qo= Vesarmzsew Polvelinic IUI02034 § i i
N=sisipwe= Ralesv W=d ;
Iowe== Bafer Ne=siasipur H
: Diss Nesssinchpor i
2 | 120005 | MS '\ra:emmvl{nspim‘[__ U B 02s oIs (1 010 L& 0Las [ [
- | Gadxwere 389, Near : 31122038 !
Rdi=sce Petrol Pu=np i :
Gadorwess Dise. $ :
e )
= 130049 | Ms Veterimery Hospital, Q i B 025 015 015 010 065 06s i
Chavmr;ﬁiﬁ,Nﬁy:BImk 31122034 !
Tendukheda D:slt. |
: Narsimehpur S : |
4 | 130004 | M/s Vererimery Hmplcal, 0 B 025 | 035 | 015 0-10 - 063 065 i
Salichouks. Main Road Near 3171272034
Razilway Crossing -
Salichouwka Distt
Narsinghpur :
5 130059 | M/s. Veterinary Hospital, 0 B 02s 0.15 015 010 0L&s 0Les
Chichli,; Near Block Office 311122034
g Chichli Distt. Narsinghpur
6 | 130060 | M/s. Veterinary Disease 0 B ] 025 0.15 | 015 10 0.6 06s
} Investigation Lab, Rajeev 322034 : .
. Ward, Irwara Bazar, Distt
Narsinghpur
7. | 130069 | M/s. Veterinary Hospital, 0 B 0.25 0.15 0.15 0.10 0.65 065
Mungwani, Near M.P. 31/122034 :
Tourism Building Mungwani,
Dist. Narsinghour
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130003

M/s. Veterinany,. Hospj
5. A ry Hospital, T
Sihora, Pashu Vishram Near gy, {8 A0 DR o s
Police Chowki Sihora Distt.
Narsinghpur
9. [ 130008 | Mis. Veterinary _I-[os!aital, P 025 0.15 | 0.15 0.10 0.65 0.65
Sautala, Chamoi, Rajmarg 31/12/2034
Chouraha Ke Aage Sagar
Raod, Narsinghpur Distt.
Narsinghpur
10.] 130042 | MJs, Veterinary Hospital, B 0.25 0.15 | 0I5 0.10 0.65 0.65
Nayagaon, Near Bus Stop 31/12/2034
Nayagaon Distt. Narsinghpur
11.| 130044 |Ms. Veterinary Hospital, B 0.25 0.15 0.15 0.10 0.65 0.65
Surwari, Charnoi, Near 31/12/2034
M.P.S.H.-22, Surwari, Distt, :
Narsinghpur. ) 065
12.| 130046 |'M/s. Veterinary Hospital, 31!l2ll32034 0.25 0.15 | 0.15 10 e y
Gotegaon, Distt. Narsinghpur -
: ! ; 0.10 0.65 0.65
13.| 130015 | MJs, Veterinary Hospital, B W e | AR P
Tendukheda, Near N.H.-12 31/12/2034
Road, Tendukheda Distt
i Narsinghpur : 015 | 015 0.10 0.65 0.65°
"14.| 130047 | M. Veterinary Hospital, | F el i
Kareli, Near Tehsil Kareli 3120,
Distt. Narsinghpur 10 0.65 0.65
: - B 025 | 015 | 015 0. X
15.| 130006 | MJs. Veterinary Hospital, 311272034
. Saikheda, Near Block Qfﬁcc
Saikheda Gadarwara, Distt.
Narsinghpur
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Name of Regional Office :- RO Jabalpur

District - Narsinghpur

Beded HCF Information

SN | Name of ICF No. of Ded Authoriz. | BMW pMW Facility for Facility for Name of (ke CBWTF
. ation Generaied | Dispose | Treatment of EfMuent Treatment
Stilus of d pMW
MW
Yeu/No | in Kgs in Kgs CBWTF/Deep ETP/Pre-treatment
Burisl/No /MNo Facility
Facility
1. Disu Hospital, 170 Yes CBWTF STP Elite Eng Jabalpur
Narsmgpur 151379 15137.9
¥ Civil Hospiial Gadarwara, 100 Yes CBWTF Pre-treatment Elite Eng Jabalpur
Narsingpur 4146.7 4146.7
3. Communily | lealth 30 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Cenier, Rgymarg Chouraha 1021.3 10213
4, Commumty Health 30 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Center. Tendukheda,
Narsingpur 1791.5 1797.5
5, Community Health 30 Yes CBWIF Pre-treatment Elite Eng. Jabalpur
Center, Saikhedn,
Narsingpur 1892.8 18928
6. | Community Health Center, 30 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Salichouka Narisngpur 1054.4 1054.4
7. Community Health 30 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Center, Gotegaon,
Narsingpur 17652 17652
8. Community Health 30 Yes CBWTF Pre-treatment Elite Eng Jabalpur
Center, Dr Bhimrao
Ambedkar Karelt 1674.8 16748
9. Primary Health Center, 10 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Amgoan, Narsingpur 8847 8B4.7
10. | Primary |lealih Center,, 10 Yes CBWTF Pre-treatment Eliic Eng. Jabalpur
Barman, Narsingpur 3272 272
11, | Primary Hlealth Center., 10 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Singhpur, Narsingpur 296.3 296.3
12. | Primory Health Center,, 10 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Kerpani. Narsingpur 566.7 566.7
13. | Primary Health Center 10 Yes CBWTF Pre-trcatment Elitz Eng. Jabalpur
Barhate, Distt
Nasringhpur 7154 7154
14. | Pnimary Health Center, 10 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Kaorokbel, Narsingpur 2851 285.1
15. | Primary Heulth Center, 10 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Shrinagar, Narsingpur 334.1 334.1
16. | Primary Health Cenier. 10 Yes CBWTF Pre-treatment Elite Eng. Jabalpur
Chawarpallin, Narsingpur 1217 1217
17. | Primary Health Center, 10 Yes CBWTF Pre-treatment Elite Eng. Jabulpur
Dhomna Narsingpur 7216 T21.6
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Primary Health Center.
Bohan Narsingpur

6876

6876

Elite Eng. Jabalpur

19.

Primary Health Center,
Chichlh Narsingur

974 8

9748

CBWTF

Elite Eng. Jabalpur

20.

Primary Health Center.
Shahpur. Narsingpur

Yes

1024.7

CBWTF

Elitc Eng. Jabalpur

21

Primary Health Center
Barhabada. Narsingpur

06

Yes

1824.1

CBWTF

Elitc Eng, Jabalpur

22.

Primary Health Center,,
Paloha Bada, Narsingpur

06

Yes

21034

21034

CBWTF

Elite Eng. Jabalpur

Primary Health Cenier
Khulri, Narsingpur

06

Yes

1042.7

1042.7

CBWTF

Pre-treatment

Elite Eng Jabalpur

24,

Primary Health Center,
Malahpipariva, Narsingpur

Yes

2293

2293

CBWTF

Pre-treatment

Elite Eng Jabalpur

25.

Primary Health Cenier
Bhama Narsingpur

Yes

302.1

302.1

CBWTF

Pre-treatment

Elite Eng. Jabalpur

26.

Primary Health Center,
Dhobhi Narsingpur

Yes

2872

2872

CBWTF

Pre-treatment

Elite Eng. Jabalpur

21:

Prnimary Health Center,
Sihora Narsingpur

04

Yes

19192

19192

CBWTF

Pre-treatment

Elite Eng. Jabalpur

28.

Pnimary Health Center
Musran Pipanya Distt
Narsinghpur

534.1

534.1

CBWTF

Pre-treatment

Elitc Eng Jabalpur

29.

U Pnmary Health Center
Gadarwara Nansngpur

0l

4194

4194

CBWTF

Pre-treatment

Elite Eng. Jabalpur

30.

U Pnmary Health Center,
Narsingpur

ol

Yes

242.1

242.1

CBWIF

Elite Eng. Jabalpur

3L

Community Health
Cenicr, Khurpa,
Narsingpur

30

Yes

3164

3164

CBWTF

Pre-treatment

Elite Eng. Jabalpur

32

Primary Health Center,
Kelaras, Narsingpur

05

365.1

365.1

CBWTF

Pre-treatment

Elitc Eng. Jabalpur

33.

Paradkar Hospital &
Research Center
Khaininaka Narsingpur

3864.1

3864.1

CBWTF

Elitc Eng. Jabalpur

34

Sahu Hospital, liwara
Bazar Narsmgpur

Yes

31379

3137.9

CBWTF

STP

Elite Eng. Jabalpur

35.

Sawvitri Nursing home,
Subhash Ward, Gadarwara,
Narsingpur

Yes

520.2

5202

CBWTF

Elite Eng. Jabalpur

36.

Shankaracharya Netralaya
Swami Swarpoopand
Saraswati Cheratable
Trust, Mawai Jhoteshwar
Shndham, Golegan
Narsingpur

100

Yes

2818

2818

CBWTF

STP

Elite Eng. Jabalpur

37,

Jagdish Hospiial, Near
Utkrasth School Sastri
Ward Narsingpur

20

Yes

638.7

638.7

CBWTF

Elite Eng. Jabalpur
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Ashish Hospital. Kareh

3R, 10 Yes COWTF ire Elite Eng. Jabalpur
Narsingpur LAR] 715
39, | Neekhra Hospital In front 20 Yes COWTF BIP Elite Eng. Jabalpur
of ' G Collage Narsingpur B44 5 R4S
40, | D1 G C Dubey, ltwan 10 Yes CDWTF ETP Elite Eng. Jabalpur
Bazar Kandell Narsingpur 6128 6128
41, | Ashii Hospital, Subh 15 Yes COWTF ETP Elite Eng. Jabalpur
Nagar Behind Bus Stand
Narsingpur 5404 5404
42. | Agrawal Hosonal 1 No 40 Yes CDWTF STP Elite Eng. Jabalpur
17441 Narsinghpur 708 6 708.6
43, | Timamiwala Nursing 05 Yes CDWTF Pre-ireatment Elite Eng. Jabalpur
Tome Gadarwara
Narsinghpur 262.1 262.1
a4, | Radha Krishna Nursing 10 Yes CBWTF ETP Elite Eng Jabalpur
Hospial, Civil Lane
Nursingpur 2373 2373
45, | Chouhan Memorial 20 Yes CBWTF ETP Elite Eng. Jabalpur
Hospial Civil Line
Narsingpur 4539 4539
16. | Kamayani Meterniti And I8 Yes CBWTF ETP Elite Eng. Jabalpur
Nursing Ilome Opposite
Digree Collage 4314 4314
47, | Jeevan Jyou NTPC 25 Yes CBWTF ETP Elite Eng. Jabalpur
Hospital, Gadarwara
Narsingpur 140 140
48. | Rewashree Nursing Home 100 Yes CBWTF STP Elite Eng. Jabalpur
Sadar Narsinghpur 3109.3 3109.3
49. | Ashish lospital Kandeli 15 Yes CBWTF ETP Elile Eng. Jabalpur
Nansngpur 1224 1224
50, | Shndham Hospital, Barght 10 Yes CBWTF STP Elite Eng. Jabalpur
Singh Ward Golegnon 144.6 1446
51, | Jyou lospial, Near 10 Yes CBWTF ETP Elite Eng. Jabalpur
Shakkar Nadi Bridge
Nimnjon Ward,
Godarwara, Distt
Narsinghpur 104.9 104.9
§2. | Vuya Hospilal Godarwarn 100 Yes 29925 2992.5 CBWTF Pre-treatment Elite Eng. Jabalpur
53, | Anoni [ospital 30 Yes 11213 11213 CBWTF STP Elite Eng. Jabalpur
24, | Laxm Naryan Hospital 70 Yes 26449 2644.9 CBWTF STP Elitc Eng. Jabalpur
5, | Chukse Hospital 20 Yes 137.1 137.1 CBWTF ETP Elite Eng. Jabalpur
56, | Agrawal Hospitol 100 Yes 2427.8 24278 CBWTF Pre-treatment Elite Eng. Jabalpur
§7. | Su Aparnam Hospitul 03 Yes 359 359 CBWTF Pre-treatment Elite Eng. Jabalpur
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Name of Regional Office :- RO Jabalpur

District - Narsinghpur

I':lon Beded HCF Information

SN ‘ Nameof HCF ] Authorie | DMW BMW Facility for Facility for Name of the CBWTF
' ution Generated | Dispose | Treatment of Effluent Treatment
Status of d DMW
MW
Yes/No | InKgs in Kgs CDWTF/Deep ETP/Pre-treatment
Burial/No Mo Facility
Facility
58. | Shn Bolay Mealth Clime, Aamgoh Bada Yos a07 907 CBWTF = Kurpa Wastage Seoni
Narsingpur
59, | Mahesh Kumar Namdev Clinic, Gmm Yes 1119 1119 CBWTF = Kurps Wastage Seoni
Dhamna, Disit. Narsingpur
%0, | Dr R R Raypal Clnic, Chhichli, Narsingpur Yes 143.4 1434 CBWTF = Kurpa Wastage Seoni
1. | Spclendid Smile Clinie, Civil Line Narsingpur Yes 121.4 121.4 CBWTF In Kurps Wastage Seoni
62, | Belapurkar Clie, Narsngpur Yes 148.9 1489 CBWTF ¥ Kurpa Wastage Seoni
3. | Ashutosh Devahyn, Iomecopathy — Clinie Yes 793 793 CBWTF 0 Kurpa Wastage Seoni
Aamgaon, Narsingpur
64. | Sparsh Climic Karkabel, Narsingpur Yes 100.7 1007 CBWTF o Kurpa Wastage Seoni
65. | Sandhya Clinic, Gadarwara Narsingpur Yes 129 129 CBWTF = Kurpa Wastage Seoni
66. | Swadeshi Dygositic Center Narsingpur Yes 200.6 200.6 CBWTF < Kurpa Wastage Seoni
67. | Narayan Singh Patel Clinic, Narsingpur Yes 1229 1229 CBWTF - Kurpa Wastage Seon
68, | Shn Har Chinic Singhpur. Distt, Narsingpur Yes 95.3 953 CBWTF = Kurpa Wastage Seoni
69. | Dt Clinic, Singhpur, Narsingpur Yes 79.1 79.1 CBWTF N Kurpa Wastage Seoni
90, | Nema Denwl Chinic, Narsingpur Yes 924 92,4 CBWTF < Kurpa Wastage Seoni
71. | Nayak Dental Clinic, Narsingpur Yes 105.6 105.6 CBWTF = Kurpa Wastage Sconi
72, | Health Care Clinic, Narsingpur Yes 943 94.3 CBWTF = Kurpa Wastage Seoni
73, | Modi Dental Clime, Narsingpur Yes 109.6 109.6 CBWTF L Kurpa Wastage Seoni
74, | Mh-Tec. Dental Chinie, Narsingpur Yes 632 632 CBWTF = Kurpa Wastage Seoni
75, | Ram  Chmic,  Salichouka, Gadarwara, Yes 814 81.4 CBWTF ~ Kurpa Wastage Seoni
Narsingpur
76, | Sal Poly Clinic Narsingpur Yes 96.4 96.4 CBWTF N Kurpa Wastage Seoni
17. | Rao Cline (Ayurvedik)  Salichouka Yes 144.7 144.7 CBWTF o= Kurpa Wastage Seoni
Gadarwara, Narsingpur
98. | Ray Chinic, (Ayurvedic). Main Rood, Bhagat Yes 912 912 CBWTF x Kurpa Wastage Sconi
Singh Ward, Narsingpur
79. | Vidhya Poly Chinic, Village Gandhi Ward, Yes 814 814 CBWTF r Kurpa Wastage Seoni
Gadarwara, Narsingpur
80. | Anil Shrma Clinic, Village Bohani Gadarwara Yes 6.7 6.7 CBWTF = Kurpa Wastage Seoni
Narsingpur
81. | Kankaria Clinic, radhavallabh ward ward Yes 164 164 CBWTF = Kurpa Wastage Sconi
kareli dist narsinghpur,
32, | Dr Ashok Kumar Nayak, Indra Ward, Near Yes 223 223 CBWTF 2 Kurpa Wastage Seoni
Subhash Park, Distt Narsingpur ,
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Nursinghpur

83. | Dr Sk Nema Clinie Narsinghpur Yes 195 19.5 CDWTF Kurpa Wastage Seoni
84, | Narsingpur  Dental Clinic, Suhy Hospital, Yes 241 241 COWTF Kurpa Wastage Seoni
ltwarn Bazar Narsingpur
85. | Dr. Devendra Verma Clinie, Mot No 248, Yes 105§ 105 CDWTF Kurpa Wastage Seoni
Nehru Ward Narsingpur
86. | Family Muluspeciality Dentol Care,  Dr, Yes CBWTF Kurpa Wastage Seoni
Shivam Raghuwnnshi. Shop No. 09 & 10 Shri
Krishna  Dhowan (Palival) Imaliya  Road 108 108
Barman Chouraha Kareli Dist. Narsinghpur
87, | Laxmi Bai Nursing Home. Godarwara, Yes 194 194 CDWTF Kurpa Wastage Seoni
Nartingpur
88, | Wadhawa Dental Clinie Yes 115 315 CBWTF Kurpa Wastage Seoni
#9. | Pradeep Kumar Gupta Patholgoy, Narsingpur Yes 122 222 CBWIF Kurpa Wastage Seoni
90, | Moni Clinic & Pathology, Narsingpur Yes 108 10.8 CBWTF Kurpa Wastage Seoni
91. | Shn  Balap  Paho  Cenier,  Godarwara Yes 652 65.2 CBWTF Kurpa Wastage Sconi
Narsingpur
92. | Gyan Shn P'atho Center, Indim Ward Near Yes al 3l CBWTF Kurpa Wastage Seoni
Subhash Park Narsingpur
93, | Shn Sar Pathology, Shop No 3, Near Govt Yes 104 104 CBWTF Kurpa Wastage Sconi
Hospial, Mam Road Sainkheda,
94, | Mis Life Carc Puthology, Shation Road, Yes CBWTF Kurpa Wastage Seoni
Beside of Shnidnam Eye Care, Near Shreya 66 66
Hotel Gotegaon Distt. Narsinghp -
95, | Moa Shordo Pathology & Clinic, Marketing | Yes 105 10.5 CBWTF Kurpa Wastage Seoni
Sociely Stanon Road Goleguon
96, | Nema Pathology, Siuated at Thakur Baba Yes 15 35 CBWTF Kurpa Wastage Seoni
Mandir Golcgoon Narsinghpur
97. | Gupin Pathology, Sitaled at Bhogatram Yes 2.1 21 CBWTF Kurpa Wastage Sconi
Chouraha, Golegaon distt. Narsinghpur
98. | Nasinghpur CC-2 Pramod Kumar Ojha Yes 111 1.1 CBWTF Kurpa Wastage Seoni
99, | Gadarwarn CC- Adhir Kumar Shrivastav Yes 186 18.6 CBWIF Kurpa Wastage Seoni
100. | Ray Puthology Center Yes 9.5 9.5 CBWTF Kurpa Wastage Seoni
101. | Dr Puni Clinic Yes 21 21 CBWTF Kurp-?\'mg:Swni
102, | Shubh Pathology Yes il EN CBWTF Kurpa Wastage Seoni
103. | Dustrict Veterinary Hospital Cum Veterinary Yes CBWTF Kurpa Wastage Seoni
Polyclime Narsinghpur, Rojeev Ward liwara 0 0
Bajar Narsinghpur Distt Narsinghpur
704, | M/s Veterinury Hospital, Gadarwam, 38/9, Yes CBWTF Kurpa Wastage Sconi
Near Rehance Petrol Pump Gadarwarm Distt 5.1 5.1
Narsinghpur A
105, | M/s Vetennary 1ospital, Chawarpatha, Near Yes CBWTF Kurpa Wastage Seoni
Block Office, Chawarpahta, Tendukheda Disit 60.18 60.18
Norsinghpur
106, | Ms Velcrinary Hospital, Salichouka, Main Yes CBWTF Kurpa Wastage Seoni
Roud Near Rarlway Crossing Sulichouwka 142 142
st Narsinghpur
107, | M/s Vetennary Hospital, Chichli, Near Block Yes 2.1 21 CBWTF Kurpa Wastage Seoni
Office Chichli Distt. Narsinghpur
108. | Mis Vetennary Disease Investigation Lab, Yes 6.4 64 CBWTF Kurpa Wastage Seoni
Rajeev Ward, liwara Bazar, Distt Narsinghpur
100. | M/s Veteninary Hospital, Mungwam, Near Yes CBWTF Kurpa Wastage Sconi
M P Tounsm Building Mungwani, Distt 2.1 21
Narsinghpur
110, | Mis Veternary Hospital, Sihora, Pashu Yes CBWTF Kurpa Wastage Seoni
Vishram Near Police Chowki Sthora Distt” 5.8 58
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711, | Mfs Veterinany Hospial, Saumla. Charnoi, Yes CBWTF Kurpa Wastage Sconi
Rajmarg Chouraha Ke Aage Sagar Raod, 0 0
Narsinghpur Distt Narsinghpur
112, | Mis Veterinary Hospital, Nayagson, Near Dus Yes | 1 CBWTF Kurpa Wastage Sconi
Stop Nayagaon Distt. Narsinghpur
113, M/s Vetennan Hospital, Surwari, Chamnaot, Yes I 15 CBWTF Kurpa Wastage Seoni
Near M P S H -22. Surwar, Distt. Narsinghpur
114, | Mis. Veterinary Hospital. Gotegaon, Disit Yes 1883 18 83 CBWTF Kurpa Wastage Seoni
Narsinghpur
T15. | M/s Vetcrinary Haspital, Tendukheda, Near Yes 321 321 CBWTF Kurpa Wastage Seoni
N 11 -12 Road. Tendukheda Distt. Narsinghpur
116. | M/s Veterinary Hospual, Karcli. Near Tehsil Yes 136 13.6 CBWTF Kurpa Wastage Seoni
Karels Distt. Narsinghpur
117. | Mis Veterinary [ospital, Satkheds, Near Yes 165.8 165.8 CBWTF Kurpa Wastage Seoni
Block Office Snikheda Gadarwara, Distt.
Narsinghpur
118. | Primary Health Center, Kelaras, Narsingpur Yes 771 771 CBWTF Kurpe Wastage Seoni
119. | Ayoush Ving District Allopathy Hosputal No - No BMW Waste -
Narsinghpur Generated
120. | Govt Ayurvedic Hospiral Usan No - - No BMW Waste -
Generated
121. | Gov1 Ayurvedic Hospital Gorakhpur No - - No BMW Waste -
Generated
122. | Govt Ayurvedic Hospital Pathpipariya No - - No BMYW Waste -
Generated
123. | Govt Ayurvedic Hospital Mungwani No - - No BMW Waste L
Generated
124. | Gov1 Ayurvedic Hospital Bachat No - - No BMW Waste =
Generated
125. | Govt Ayurvedic 1lospial Pash No - = No BMW Waste -
Generated
126. | Govi Ayurvedic Hospial Bhamon No - - No BMW Waste -
Genersted
127. | Gowt Avurvedic Hospital Jhamar No - No BMW Waste E
Generated
128. | Govt Asurvedic Hospuial Murach No - - No BMW Waste =
Generated
129, | Gowt Ayurvedic Hospual Murgakheda No - - No BMW Waste -
Generated
130, | Govt. Avurvedic Hospital Jhilpenidhana No - No BMW Weslte -
Generated
131, | Gowt Asurvedic Hospital Badhipithera No - - No BEMW Waste -
Generaled
132, | Govt Avurvedic Hospital Budhuwar No - - No BMW Waste -
Generated
133. | Gowt Avurvedic IHospital Umaryachinki No - - No BMW Waste =
Generated
134, | Govt Ayurvedic Hospital Kathotiya No - - No BMW Wasle -
Genemted
135. | Govt Ayursedic Hospital Nayokheda No No BMW Waste -
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136. | Govt Ayurvedic Hospital Niwan No No BMW Waste
Generated

137, | Govt Ayurvedic Tlospiial Bhamani No No BMW Waste
Generated

138, | Govi Avunvedic Hospital Rakhai No No BMW Waste
Generated

139, | Gost Ayurvedic Tinepiial Richay No No BMW Waste
Generated

140, | Gowt a\}un'rd‘l-c:_ﬁ;s_m1nl Gurshi No No BMW Waste
Qenerated

141, | Govt Ayurvedic Hospital Kashikhert No No BMW Wasle
Generaled

142. | Govt Ayurvedic Hospital Khursuru No No BMW Waste
Genensted

143, | Gowt Avurvedic Hospial khainmehda No No BMW Waste
Generated

144, | Gowi -\)"ur\c\hc I logpital Marravn No No BMW Waste
Generaled

145, | Gowt Ayurvedic Hospital Dunganya No No BMW Waste
Generated

146. | Govt Ayurvedic Hospital Bhoura No No BMW Wastc
Generated

197. | Gowt Ayurvedic Hospital Bhourjhir No No BMW Waste
Generated

148. | Govt. Ayurvedic Hospial Ramppur No No BMW Waste
Generated

149. | Guwt. Ayurvedic Tlospital Lelwant No No BMW Waste
Generated

150. | Govt Ayurvedic Hospual Bilthari No No BMW Waste
Generated

151, | Govt. Ayurvedic Hospital Bilthara No No BMW Waste
Generated

152. | Govi. Ayurvedic |lospital Sdurmr No No BMW Waste
Generated

153. | Govi Ayurvedic Hospual Heerapur No No BMW Waste
Generated

154, | Govt. Ayurvedic Hospital Gundara No No BMW Waste
Generated

155. | Govi Ayurvedic Flospial Sihora No No BMW Wasle
Generated

156. | Govi Ayurvedic Hospital Pipunya Imaliya No No BEMW Waste
Generated

157. | Gost Ayurvedic Hospial Kalyanpurr No No BEMW Waste
Generated

158, | Govt Ayurvedic Hospial Kadhai No No BMW Wasle
Generated




e — —_—-—

189, | Govt Ayurvedic Hospunl Gangah) No No BMW Waste
Generated

T60. | Govt Ayuriedic Hospinl Chichali Nu No BMW Waste
Genernted

[ ———

161, | Gowvt Ayurvedic [Hospital Poan No No BMW Waste
Generated

162, | Gowt. Ayurvedic Hospital Bhinropur No No BMW Waste
Qcnerated

163, | Govt. a{)'ur\ulir ll;1"|1|_l:_|I'.N'_iﬂj,rlqmrclmlu. No No BMW Waste
Generated

164. | Gowvt Ayurvedic Hospilal Heerupur No No BMW Wasie
Generaled

165. | Gowt. Ayunvedic Hospital Golitoriya No No BMW Wasie
Gencrated

166. | Gost. Ayurvedic Hospital Jhikoli No No BMW Wasie
Generated

167, | Gout Ayunvedic Hospital Tunicla No No BMW Waste
Generated

168. | Gowt Ayunvedic Hospital Pipariya Udani No No BMW. Wasle
Generated

169. | Govt. Ayurvedic Hospits! Bhalera No No BMW Waste
Generated

170, | Govt Ayurvedic Hospital Bhamonkala No No BMW Waste
Generated

171. | Govt Ayursedic Hospital Mudaula No No BMW Waste
Generated

172 | Govt Ayurvedic Hospital Banwar No No BMW Waste
Generated

173. | Gowvt Ayurvedic Hespital Umariya No No BMW Waste
Generated

174, | Govi Ayurvedic Hospital Kamu No No BMW Waste
Generaled

195, | Govi. Ayurvedic Hospial Kshapa No No BMW Waste
Generated

176. | Govt Ayurvedic Hospial Chandenkheda No No BMW Waste
Generated

177. | Gowvt Ayurvedic Hospital Jhasighat No No BMW Waste
Genzrated

178. | Govt Ayurvedic [ospital Devnagar No No BMW Wasle
Generated

179. | Gost Aywrsedic Hospial Pipanyamushran No No BMW Waste
Generated

180, | Gowi. Ayurvedic Hospital Pipanyalathgaon No No BMW Waste
Generated

181, | Gowt Ayurvedic llospial Bagaspur No No BMW Waste
Generated
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182. Gont Avurvedic Hospial Ahacsrakbl. | Mo 3 2 No BMW Waste
Generated

183. | Gowt Ilnnlcopn'.l'-;'_li‘-\*._[!—|lal Kamod No - - No BMW Wasle
Generated

784, | Gowi Homeopathy Hospital Gurro No - - No BMW Waste
Generated

185. | Govt. Homeoputhy Hospital Surwart No - - No BMW Waste
Generaled

186. Govt. Homeopathy Hospital Sirsen No - - No BMW Waste
Generated




Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CCA-Fresh
RERS L Validity W/A: 29/02/2028 CONSENT NO: *** PCB ID: 149630
BMW: 29/02/2028
Outward No0:117792,04/04/2023 ~ HoWM: 29/02/2028 Consent No:AWHB-57945

To, .
The Occupier,

M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.),

Khasra No. 163/2 at Village — Biner,
Tal : Kareli, Dist : Narsinghpur (MP) - 487225

Subject:  Grant of Consent to Operate-Fresh under section 25 of the Water (Prevention & Control of Pollution) Act, 1974, under
section 21 of the Air (Prevention & Control of Pollution) Act, 1981, Authorization under Hazardous and other Waste
(Management & Transboundary Movement) Rules, 2016 and Authorization under Bio-Medical Waste Management Rules,
2016.

Ref: Your Consent to Operate-Fresh Application Receipt No. 1260192 Dt. 24/02/2023 and last communication received on Dt.
14/03/2023.

With reference to your above application for Consent to Operate-Fresh has been considered under the aforesaid Acts and
existing rules therein. The M. P. Pollution Control Board has agreed to grant Air/water consent, BMW Authorization and HOWM
Authorization up to 29/02/2028, subject to the fulfillment of the terms & conditions incorporated in the Consent No:CTE-56409 issued
vide outward No:116115 dated 29/07/2022 and as enclosed with this letter.

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Khasra No. 163/2 at Village — Biner, Tal : Kareli, Dist : Narsinghpur (MP) - 487225
b. The capital investment : Rs. 0.95 Crore
c. Activity Capacity:
Activity Equipment CCA Capacity
Common Bio-Medical Waste Treatment INCINERATOR 1 x 200 Kg/hour
Facility AUTOCLAVE 1 x 100 Kg/Batch
SHREDDER 1x 100 Kg/hour
ETP 75KLD
D.G. Set 200 KVA

Note:- 1. For any change in above CBWTF shall obtain fresh consent from the board.
2. The allotted coverage area of the facility for the collection, transportation, treatment and disposal of biomedical waste will be Narsinghpur
District.

The Validity of the consent is up to 29/02/2028 and has to be renewed before expiry of consent validity. Online application through

XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* Conditions under Hazardous Rules

By the order of Chairman, MPPCB

e o :;__T.:','_jder BMW Rules Signature NoLV rified i M P @
1 ioNns Digitally Signed p¥ : Chandra e
Mohan Thakurs#AS
Pyt A Date: 04/04/2023 02:05:24 PM CHANDRA MOHAN THAKUR
(Orgamc Authentlcat|on on AADHAR from UIDAI Server) Member Secretary
TPAV # EN3CB2LR50
This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using “TPAV" Number. Page: 1/



Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-

1. The daily quantity of trade effluent shall not exceed 7.000 KL/day, and the daily quantity of sewage shall not exceed
0.500 KL/day

2. Trade Effluent Treatment:-

The applicant shall operate appropriate effluent treatment system as per the proposal submitted to the Board and maintain
the same properly to achieve following standards-

pH Between 55-9.0 TDS Not exceed 2100 mgl/l.

Suspended Solids Not exceed 100 mg/I. Chlorides Not exceed 1000 mg/l.

BOD ; Days 27°C Not exceed 30 mg/l. Bio Assay Test Bio Assay Test 90% survival of fish in 100%
coD Not exceed 250 mgll. effluent after 96 hours.

Oil and grease Not exceed 10 mg/l.

For other parameters general standards of discharge as notified under EP Act 1986 shall be applicable.

3. Sewage Treatment :- The applicant shall operate appropriate sewage treatment system as per the proposal submitted to
the Board and maintain the same properly to achieve following standards-

pH Between 6.5-9.0
Suspended Solids Not exceed 100 mg/l.
BOD ; Days 27°C Not exceed 30 mgl/l.
COoD Not exceed 250 mg/l.
Oil and grease Not exceed 10 mg/l.
Fecal Coliform Not exceed 1000 ( MPN/100 ml)
Sr | Water Code (Kilo Ltr per Day) WC : 15.000 WWG : 7.500 Water Source
1 | Domestic Purpose 1.000 0.500 Borewell
2 | Others activities 14.000 7.000 Borewell

4. The effluent shall be treated up to prescribed Standards and reuse in the process, for cooling and for green belt
devolvement/gardening within premises. Hence zero discharge condition shall be practiced. In no case treated effluent shall
be discharged outside of industry/unit premises.

5. Any change in production capacity, process, raw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent. Facility expansions, production increases or process modifications which result new or increased discharges of
pollutants must be reported by submission of a fresh consent application for prior permission of the Board

6. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working
order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent

7. The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as
above conditions.

8. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line through the link “Periodic Compliances” provided on XGN.

9. Provision for Electric Power Failure-

The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an alternative
electric power source sufficient to operate all facilities utilized by the applicant to maintain compliance with the terms and
conditions of the Consent.

10. Prohibition of bypass system of treatment facilities-

The diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms
and conditions of this Consent in prohibited except :

i. where unavoidable to prevent loss of life or severe property damage, or

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

Consent No: AWHB-57945

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using “TPAV" Number.

Page: 2/



Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

11. CBWTF management shall submit the information on line through the link “Periodic Compliances” provided on XGN
in reference to compliance of consent conditions.

12. Surface drain network must be kept separate & unit shall ensure that under no circumstances drains/pipes carrying waste
water shall be connected to the surface drain.

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. The applicant shall provide comprehensive air pollution control system and same shall be operated & maintained
continuously so as to achieve the level of pollutants to the following standards:-

Name of section Capacity Stack Fuel Control equipment installed | P.M, HCI, NO2, Hg (mg/Nm3
height(mtrs) ), Dioxin & Furons (ngTEQ/
Nm3)
Incinerator 200 Kg/hr 30 Diesel Bag Filter, Cyclone 50, 50,400,0.05, 0.1
D.G. Sets 200 KVA 6 Diesel Acoustic enclosure As per MoEF&CC /CPCB
Guidelines

2. Emission Standards

S.No.| Parameter Standards
1 2 3 4
Limiting concentration in Sampling duration in minutes unless stated
mg/Nm’ unless stated
1 Particular matter 50 10 or 1 NM?3 of sampling volume, which is more
2 Nitrogen Oxides and NO, 400 30 for online sampling or grab sample
expressed as NO,
HCI 50 30 or 1 NM? of sample volume, whichever is more
Total Dioxins and Furans 0.1 ng TEQ/NM?® 8 hours or 5 NM?® of sample volume, which is more
(at 11% O,)
5 Hg and its compounds 0.05 2 hours or 1 NM?3 of sample volume, which is more

a. Stack Height: Minimum stack height shall be 30 meters above the ground and shall be attached with the necessary monitoring facilities
as per requirement of monitoring of generation parameters as notified under the Environment (Protection) Act, 1986 and in accordance
with the CPCB guidelines of emission regulation Part-11.

b.  Only low Sulphur fuel like Light Diesel Oil or Low Sulphur Heavy Stock or Diesel, Compressed Natural Gas, Liquefied Natural Gas or
Liquefied Petroleum Gas shall be used as fuel in the incinerator.

c.  The occupier or operator of a common bio-medical waste treatment facility shall monitor the stack gaseous emissions (under optimum
capacity of the incinerator) once in three months through a laboratory approved under the Environment (Protection) Act, 1986 and
record of such analysis results shall be maintained and submitted to the prescribed authority. In case of dioxins and furans, monitoring
should be done once in a year.

d. All monitored values shall be corrected to 11% Oxygen on dry basis.

Wastes to be incinerated shall not be chemically treated with any chlorinated disinfectants.

f.  Incinerators (combustion chambers) shall be operated with such temperature, retention time and turbulence, as to achieve Total Organic
Carbon content in the slag and bottom ashes less than 3% or their loss on ignition shall be less than 5% of the dry weight.
g. The occupier or operator of a common bio-medical waste incinerator shall use combustion gas analyzer to measure CO,, CO
and O,.
3. Ambient air quality at the boundary of the unit premises shall be monitored and reported to the Board regularly on quarterly basis: The Ambient
air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated: 16/11/09. Some of the parameters are as follows:
a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)
b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 pug/m3 24 hrs. basis)
c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pg/m?
d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m3
e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m?

4. CBWTF shall provide with each stack port hole with safe platform of 1 meter width with support & spiral ladder/ Stepped ladder with hand rail

up to monitoring platform as per specifications given in part-111 emission regulation of CPCB. In no case monkey ladder shall be allowed as stack

monitoring facility.

@

Consent No: AWHB-57945

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using “TPAV" Number.

Page: 3/



Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

5. The CBWTF shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

6. The CBWTF shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities. All fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be
plugged or sealed or made airtight to avoid the public nuisance.

7. The CBWTF shall ensure all necessary arrangements for control of odour nuisance from the industrial activities or
process within premises

8. All the internal roads shall be made pucca to control the fugitive emissions of particulate matter generated due to
transportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages,
spillages etc.

9. CBWTF shall take effective steps for extensive tree plantation within or around the unit premises for general
improvement of environmental conditions and as stated in additional condition

10.CBWTF shall write its name on stack with heat resistant paint.

CONDITIONS PERTAINING TO THE HAZARDOUS AND OTHER WASTES (MANAGEMENT AND
TRANSBOUNDARY MOVEMENT) RULES, 2016:-

FORM-2
[See rule 6 (2) ]

FORM FOR GRANT OR RENEWAL OF AUTHORISATION BY STATE POLLUTION CONTROL BOARD TO
THE OCCUPIERS, RECYCLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL
FACILITIES

1. Number of authorisation and date of issue :
2. Reference of application (No. and date) : COF-1260192, dt: 24/02/2023

3. The Occupier of M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), is hereby granted
an authorisation for generation, collection, reception, storage, transport, disposal of hazardous or other wastes on the
premises situated at- Khasra No. 163/2 at Village — Biner, Tal : Kareli, Dist : Narsinghpur (MP) - 487225

Details of Authorisation

Category of Hazardous Waste Authorised mode of disposal Quantity
(ton/annum)
Ash from incinerator and flue gas cleaning residue (37.2) Sent to TSDF 3.600-M.T.
Used or Spent Oil  (5.1) To be sold to authorized Re-processors/ 0.126-M.T.
Recycler authorized with SPCB.

(1) The authorisation shall be valid for a period up to 29/02/2028.
(2) The authorisation is subject to the following general and specific conditions

A. General conditions of authorisation:

1. The authorised person shall comply with the provisions of the Environment (Protection) Act, 1986, and the rules made there under.

2. The authorisation or its renewal shall be produced for inspection at the request of an officer authorised by the State Pollution Control

Board.

3. The person authorised shall not rent, lend, sell, transfer or otherwise transport the hazardous and other wastes except what is permitted

through this authorisation.

Consent No: AWHB-57945
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4. Any unauthorised change in personnel, equipment or working conditions as mentioned in the application by the person
authorised shall constitute a breach of his authorisation.

5. The person authorised shall implement Emergency Response Procedure (ERP) for which this authorisation is being
granted considering all site specific possible scenarios such as spillages, leakages, fire etc. and their possible
impacts and also carry out mock drill in this regard at regular interval of time;

6. The person authorised shall comply with the provisions outlined in the Central Pollution Control Board guidelines on
Implementing Liabilities for Environmental Damages due to Handling and Disposal of Hazardous Waste and
Penalty

7. Itis the duty of the authorised person to take prior permission of the State Pollution Control Board to close down the
facility.

8. The hazardous and other waste which gets generated during recycling or reuse or recovery or pre-processing or
utilisation of imported hazardous or other wastes shall be treated and disposed of as per specific conditions of
authorisation.

9. An application for the renewal of an authorisation shall be made as laid down under these Rules.

10. Any other conditions for compliance as per the Guidelines issued by the Ministry of Environment, Forest and
Climate Change or Central Pollution Control Board from time to time.

11. Annual return shall be filed by June 30th for the period ensuring 31st March of the year.

B. Specific conditions:

1. The CBWTF shall display the information on hazardous waste generated on notice board of size 6’ x 4’ (in Hindi
& English) outside the unit main gate along with quantity and nature of hazardous chemicals being handled in the
plant, including wastewater, air emission and hazardous wastes.

2. Ash from incineration of biomedical waste shall be disposed of at common hazardous waste treatment and disposal
facility.

3. Fac)illity shall obtain membership of TSDF & submit the same to the Board.

Additional Haz condition:-

1. The CBWTF shall obtain insurance under Public Liability Insurance Act, if applicable and shall submit a copy to
the board.

2. Any unauthorized change in production capacity, process, raw materials, personnel, equipments etc. as mentioned
in the application by the person authorized shall constitute a breach of this authorisation.

3. The unit shall maintain the records of hazardous waste as per the Form-3 of rule 6(5) and shall online submit the
annual return in Form-4 as per rule 6(5) 20(2) to this office on or before 30th june every year and preferably before
30th April.

4. The information regarding quantity of hazardous wastes generated and its analysis report should be sent to the
Board online at least annualy.

5. Hazardous Waste Storage Site & Danger signboard shall be provided with all safety devices at the storage site.

6. The authorized person shall inform the name and address of the contact person / occupier responsible for
hazardous waste management.

7. In case of importing Hazardous Waste, occupier shall apply to the M.P. Pollution Control Board, 180 days in
advance in Form-6, for permission to import of the waste as per Rule 13(i) of Hazardous and other Waste
(Management and Transboundary Movement) Rule 2016 as amended up to date.

8. In the event of any accident due to handling of hazardous wastes, the authorized person must inform immediately
to the Regional Office & Head office of the board on fax/telephone/email-it_mppcb@rediffmail.com about the
incident and detail report should be sent in Form No.5 as per Rule-10 of Hazardous and other Waste (Management
and Transboundary Movement) Rule 2016 as amended upto date.

Packing, Labeling & Transportation of Hazardous wastes :-
Consent No: AWHB-57945

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using “TPAV" Number.

Page: 5/



Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

(i)
(iii)
(iv)

The occupier or operator of the Treatment, Storage and Disposal Facility or recycler shall ensure that the
hazardous waste are packaged and labeled, based on the composition in a manner suitable for safe handling, storage
and transport as per the guidelines issued by the Central Pollution Control Board vide - October 2004 & conditions
issues from time to time.

The labeling and  packaging shall be easily visible and be able to withstand physical conditions and climate
factors.
The transport of the hazardous wastes shall be in accordance with the provision of these rules and the rules made by
the Central Govt. under the Motor Vehicle Act 1988 and other guidelines issued from time to time in this regard.

In case of transportation of hazardous wastes through a State other than the State of origin or destination, the
occupier shall intimate the concerned State Pollution Control Board before he hands over the hazardous wastes to
the transporter.

(v) The occupier shall provide the transporter with seven copies of the manifest as per the colour codes as per rule 19(1).
(vi) The occupier shall forward copy 1 (white) to the State Pollution Control Board and in case the hazardous wastes is

likely to be transported through any transit State, the occupier shall prepare an additional copy each for intimation
to such State and forward the same to the concerned SPCB before he hands over the hazardous wastes to the
transporter.

(vii) No transporter shall accept hazardous wastes from an occupier for transport unless copies 3 to 7 of the manifest

(viii)

accompany it.
The transporter shall submit copies 3 to 7 of the manifest duly signed with date to the operator of the facility along
with the waste consignment.

FORM —I11
(See rule 10)
AUTHORISATION
(Authorisation for operating a facility for collection, reception, treatment, storage, transport
and disposal of biomedical wastes)

1. File number of authorisation and date of issue - COF-1260192, dt: 24/02/2023.

2. M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), an occupier of the CBWTF located at Khasra No. 163/2

at Village — Biner, Tal : Kareli, Dist : Narsinghpur (MP) - 487225 is hereby granted an authorisation for following activities:

SENENENENENEN

Collectio
Storage,

Packagin
Reception

n,

g

Transportation
Treatment or processing or conversion
Disposal or destruction

3. M/s. Common Bio Medical Waste Treatment Facility Narsinghpur (M.P.), an occupier of the CBWTF is hereby authorized for
handling of biomedical waste as per the capacity given below;

(i) Number of beds of HCF: --

(ii) Number healthcare facilities covered by CBMWTF: --

(iii) Installed treatment and disposal capacity: -- 200 Kg per hour (Incinerator)
(iv) Area or distance covered by CBMWTF: -- Narsinghpur District.

(v) Quantity of Biomedical waste handled, treated or disposed: --

Type of Waste Category Quantity permitted for Handling (Kg/day)
Yellow - 2000.00

Red - 800.00

White (Translucent) - 150.00

Blue - 500.00

3. This authorization shall be in force for a period up to 29/02/2028.

Consent No: AWHB-57945
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4. This authorisation is subject to the conditions stated below and to such other conditions as may be specified in the rules for the time being
in force under the Environment (Protection) Act, 1986.

Terms & Conditions of Authorization :-

1. The authorization shall comply with the provisions of the Environment (Protection) Act, 1986 and the rules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an officer authorized by the prescribed authority.

3. The person authorized shall not rent , lend, sell, transfer or otherwise transport the biomedical wastes without obtaining prior
permission of the prescribed authority.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the application by the person authorize
shall constitute a breach of his authorization.

5. Itis duty of the authorize person to take prior permission of the prescribe authority to close down the facility and such other terms
and conditions may be stipulated by the prescribed authority.

The additional conditions for CBWTF shall be as follows:

1. The grant of this authorization is subject to the terms and conditions granted to the Facility.

2. The occupier of the facility shall operate and maintain CBWTF as per guidelines of Central Pollution Control Board 2016 for
CBWTF. The operational conditions such as temperature, air Feed rate, retention time etc and air pollution control
arrangement of the incinerator shall be ensured as per Schedule-11 of Bio Medical Waste Management Rules, 2016.

3. The person authorized shall ensure that the treated effluent shall conform to the standards prescribed in Schedule - 11 of rules and
submit report to Board on quarter yearly basis. The occupier of the facility shall fully utilize the treated effluent within their premises
for plantation purposes, etc.

4. The occupier of C.B.W.T.F. shall carry out stack emission test of incinerator, incinerator ash test, validation test of autoclave and
applicable parameters of effluent being discharged from the ETP quarter yearly from NABL accredited laboratory and submit the
quarter yearly report to the Board.

5. A separate log book for the operation and maintenance of the incinerator, autoclave, shredder & ETP shall be kept and shall be made
available for inspection any time.

6. The transportation vehicle for carrying the waste to the facility shall be specially designed as per Central Pollution Control Board
(CPCB) guidelines for CBWTF. The vehicle shall also be properly installed GPS, labelled with the related symbols etc. as per rules.

7. The collection and transportation of the BMW the C.B.W.T.F. shall be ensured in accordance with the Rule 7 & 8 of BMW Rules.
Its treatment & disposal shall be as per Schedule-1 of Rules2016.

8. The person authorized shall maintain categories wise records of Bio-Medical Waste received, treated & disposed at CBWTF as per
Schedule-1 of the Bio-Medical Waste Management Rules, 2016 and should submit the annual return in Form-1V-A by 30th of June
every year as per the rule 13 to the Head office and Regional office of the Board.

9. The person authorized shall store incineration ash safely and dispose it through TSDF, Pithampur as per guidelines of CPCB.

10. The C.B.W.T.F. operators shall inform about such health care units that are not handling and segregating Bio-Medical Waste
properly and the same shall be communicated to the Board from time to time.

11. The C.B.W.T.F. operator shall establish bar coding and global positioning system for handling of bio-medical waste as per
BMWM Rule, 2016.

12. The C.B.W.T.F. operator shall install and ensure the operation/calibration of CEMS in facility and should ensure connectivity with
SPCB/CPCB server. And also install the PTZ cameras showing ETP, BMW storage area and Stack Emission conditions regarding.

13. The C.B.W.T.F. operator shall display authorization order, Annual report etc. on its website.
14. The C.B.W.T.F. operator shall ensure collection of biomedical waste on holidays also.
15. The C.B.W.T.F. operator shall operate incinerator to achigye the stapdards for retention time in secondary chamber as per BMWM

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using “TPAV" Number. Page: 7/
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Rule, 2016.

16. The person authorized shall maintain good housekeeping, regular cleaning of storage room & sharp pit etc. to avoid odour
nuisance.

17. The Facility shall submit a fresh application for renewal of authorization with requisite fee before 90 days of expiry of this
authorization with compliance report of conditions mentioned in original authorization letter and its subsequent renewal letter.

18. Mercury waste shall not be mixed with BMW, shall be collected, segregated & stored into separate containers and it shall be
disposed off in accordance with provisions of the Hazardous and Other Waste (Management, and Transboundary Movement) Rules,
2016.

19. The occupier of the facility shall ensure that the all CBWTF equipments like incinerator, autoclave, shredder etc shall fulfill all the
requirements of the Bio-medical Waste Management Rules,2016 and the criteria for combustion efficiency, primary and secondary
temperature, emission and effluent quality standards, standards for autoclaves etc shall be compliant with the provisions of the
Schedule Il of the Rules as well as the guidelines published by Central Pollution Control Board from time to time.

20. The CBWTF Facility shall comply with all the conditions mentioned in EC issued to them by MPSEIAA.

21. CBWTF shall install and maintain “Outdoor HD Industrial grade IP (Internet Protocol) cameras with Pan-Tilt-Zoom (PTZ) feature,
minimum focal length 20X with night vision facility and tamper proof mechanism” at ETP outlets, BMW/hazardous waste storage
sites and chimney of the unit to display all emission sources and effluent discharge points and connect the same with Environment
Surveillance Centre, M.P. Pollution Control Board Bhopal for remote surveillance.

22. The Board reserves all the right to amend/cancel/revoke the condition of this authorization in part or whole as and when deemed
necessary. Facility shall be responsible for any violation of provisions of Bio-Medical Waste Management Rules, 2016 and shall be
liable for prosecution and punishment as per the provisions of Environmental (Protection) Act, 1986.

23. STANDARDS FOR AUTOCLAVING OF BIO-MEDICAL WASTE.-
The autoclave should be dedicated for the purposes of disinfecting and treating bio-medical waste.

(a) When operating a gravity flow autoclave, medical waste shall be subjected to:
(i) a temperature of not less than 121° C and pressure of 15 pounds per square inch (psi) for an autoclave residence time of not less
than 60 minutes; or
(ii) a temperature of not less than 135° C and a pressure of 31 psi for an autoclave residence time of not less than 45 minutes; or
(iii) a temperature of not less than 149° C and a pressure of 52 psi for an autoclave residence time of not less than 30 minutes.

(b) When operating a vacuum autoclave, medical waste shall be subjected to a minimum of three pre-vacuum pulse to purge the
autoclave of all air. The air removed during the pre-vacuum, cycle should be decontaminated by means of HEPA and activated carbon
filtration, steam treatment, or any other method to prevent release of pathogen. The waste shall be subjected to the following:

(i) a temperature of not less than 121°C and pressure of 15 psi per an autoclave residence time of not less than 45 minutes; or

(ii) a temperature of not less than 135°C and a pressure of 31 psi for an autoclave residence time of not less than 30 minutes;

(c) Medical waste shall not be considered as properly treated unless the time, temperature and pressure indicators indicate that the
required time, temperature and pressure were reached during the autoclave process. If for any reasons, time temperature or pressure
indicator indicates that the required temperature, pressure or residence time was not reached, the entire load of medical waste must be
autoclaved again until the proper temperature, pressure and residence time were achieved.

(d) Recording of operational parameters: Each autoclave shall have graphic or computer recording devices which will automatically
and continuously monitor and record dates, time of day, load identification number and operating parameters throughout the entire
length of the autoclave cycle.

(e) Validation test for autoclave: The validation test shall use four biological indicator strips, one shall be used as a control and left at
room temperature, and three shall be placed in the approximate center of three containers with the waste. Personal protective
equipment (gloves, face mask and coveralls) shall be used when opening containers for the purpose of placing the biological
indicators. At least one of the containers with a biological indicator should be placed in the most difficult location for steam to
penetrate, generally the bottom center of the waste pile. The occupier or operator shall conduct this test three consecutive times to
define the minimum operating conditions. The temperature, pressure and residence time at which all biological indicator vials or
strips for three consecutive tests show complete inactivation of the spores shall define the minimum operating conditions for the
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autoclave. After determining the minimum temperature, pressure and residence time, the occupier or operator of a common
biomedical waste treatment facility shall conduct this test once in three months and records in this regard shall be maintained.

(6) Routine Test: A chemical indicator strip or tape that changes colour when a certain temperature is reached can be used to verify
that a specific temperature has been achieved. It may be necessary to use more than one strip over the waste package at different
locations to ensure that the inner content of the package has been adequately autoclaved. The occupier or operator of a common bio
medical waste treatment facility shall conduct Routine test during autoclaving of each batch and records in this regard shall be
maintained.

(7) Spore testing: The autoclave should completely and consistently kill the approved biological indicator at the maximum design
capacity of each autoclave unit. Biological indicator for autoclave shall be Geobacillusstearothermophilus spores using vials or spore
Strips; with at least 1X106 spores. Under no circumstances will an autoclave have minimum operating parameters less than a residence
time of 30 minutes, a temperature less than 121° C or a pressure less than 15 psi. The occupier or operator of a common bio medical
waste treatment and disposal facility shall conduct this test at least once in every week and records in this regard shall be
maintained.

GENERAL CONDITIONS:

1. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off scientifically so as
not to cause any nuisance/pollution. The applicant shall take necessary permission from civic authorities for disposal to dumping
site. If required.

2. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:
a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the Board.
b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to

be kept under the terms and conditions of this Consent.
¢. To have access at reasonable times to any records required to be kept under the terms and conditions of this Consent.
d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,
e. To sample at reasonable times any discharge or pollutants.

3. This consent / authorisation is transferable in nature, in case of any change in ownership / management, the new owner /
partner / directors / proprietor shall immediately apply for the consent with new requisite information.

4. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

5. Industry shall install separate electric metering arrangement for running of pollution control devices and this arrangement
shall be made in such fashion that any non functioning of pollution control devices shall immediately stop electric supply to
the production and shall remain tripped till such time unless the pollution control device/devices are made functional. The
record of electricity consumption for running of pollution control equipment shall be maintained and submitted to the Board
every month

6. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 or Authorization
under the provisions of BMWM Rules, 2016 or Hazardous and other Waste (Management & Transboundary movement)
Rules 2016 only and does not relate to any other Department/Agencies. License required from other Department/Agencies
have to be obtained by the unit separately and have to comply separately as per there Act / Rules.

7. Balance consent/authorisation fee, if any shall be recoverable by the Board even at a later date.

8. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorization

9. The industry/unit shall establish a separate environmental cell, headed by senior officer of the unit for reporting the
environmental compliances. The industry/ Unit shall submit environmental statement for the previous year ending 31st
March on or before 30th September every year to the Board.

10. Industry shall obtain membership of Emergency Response Center of the Board if needed.

11. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
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imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

12. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(@) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

13. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Additional condition.:-

1. CBWTF unit shall submit Dioxin and Furans testing report.

2. CBWTF shall dispose solid and Hazardous generated and stored on the premises as per the relevant rules and their
provisions.

3. PP shall treat and dispose the plastic waste as per the Bio-Medical Waste Management Rules, 2016 and comply with
the provisions of the Plastic Waste Management Rules, 2021 during the same.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974, The Air (Prevention &
Control of Pollution) Act,1981, Authorization under Hazardous and other Wastes (Management & Transboundary
Movement) Rule, 2016, & Bio-Medical Waste Management Rules, 2016 is granted to your Facility subject to fulfillment of
all the conditions mentioned above. For renewal purpose you shall have to make an application to this Board through XGN
at least Six months before the date of expiry of this consent/authorisation. The applicant without valid consent (for
operation) of the Board shall not bring in to use any outlet for the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

By the order of Chairman, MPPCB

1, AL
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e PR T B
Frality bom m (2 Sadbaia CHANDRA MOHAN THAKUR
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # EN3CB2LR50
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Photograph of the visit

Barman, Satdhara Rd

SNTRE 8 tescr e yaur rreg:
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Google Eaith

Barman, Satdhara Rd 2018

White 3 descrinon for your map
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GoogleEarth
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Barman, Satdhara Rd 2017
Ve 3 descripaon for your map
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Googlegarti

Nema’s farm Google timeline image of 2017 and 2015

Barman, Satdhara Rd 2015
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W Y
rBarnrwanK’hurd, Madhya Pradesﬁ; India
Latitude Longitude
23.018203333333336° 79.03123333333333°

Local 02:48:00 PM Altitude 338 meters
GMT 09:18:00 AM Wednesday, 14.02.2024

Committee visit with applicant at Barman site

‘ t ¥ R
& = .
{ \ : | N

$19, Saraswati Colony, Jabalpur, GCF Jabalpur, Madhya Pradesh 482001, India

Latitude Longitude
23.1882775° 79.9234933°

Local 02:45:32 PM Altitude 398 meters
GMT 09:15:32 AM Wednesday, 14.02.2024
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S19, Saraswati Colony, Jabalpur, GCF Jabalpur, Madhya Pradesh 482001, India

Latitude Longitude
23.1882775° 79.9234933°

Local 03:59:35 PM Altitude 398 meters
GMT 10:29:35 AM Wednesday, 14.02.2024

Committee visit at CBWTF site Biner
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@ GPs Map

229J+M69 NH A4, Dharampurl Barman Kalan, Madhya Pradesh 487221, India

Latitude Longitude
23.01812166666667° 79.03119666666666°

Local 02:47:47 PM Altitude 338 meters
GMT 09 17 47 AM Wednesday 14 02. 2024

Committee visit with applicant at Barman site

‘@' GPS Map
 Camera Lite |
e

Mushran ward, X625+PFC, Sankal Road, Narsinghpur, Madhya Pradesh 487001,
India

Latitude Longitude
22.951826666666662° 79,20911333333335°

Local 06:21:49 PM Altitude 358 meters
GMT 12:51:49 PM Wednesday, 14.02.2024

Committee visit at MRF site Sankal road
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% GPS Map
[ Camera Lite |

22CM+HJ6 Barman New Bridge, N - South Corridor, Dharampuri,
Madhya Pradesh 487330, India

Latitude Longitude

23.021565000000002° 79.03382333333334°

Local 04 PM

GMT ( v

Committee visit with at Barman

Latitude

23.1882775°

cal 8:38 PM
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961]
BEFORE THE NATIONAL GREEN TRIBUNAL

0.A. No. 06/2024
CENTRAL ZONE BENCH, BHOPAL

INTHE MATTER OF;

AJAY PRATAP SINGH PATEL

Versus

STATE OF MP & ORS

...APPLICANT

...RESPONDENTS

1/We/Appellant/Claimant/Petitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint,
engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall
include application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of
orders passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded
and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications,
affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages
and also agree to ratify and confirm act done by him/them as if done by me.

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly
understood by me /us this 29 February 2024 at Jabalpur.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & Registered E-Mail Add & Status in Signature
Fathers Name Address Telephone (If any) case
Pushpendra Singh, Scheme No. 5, Plot No. 070761-4042780 | Officer-in-
RegionalOfficer, 455/456, romppcbjbp@re Charge \\\g\/ .
e isor
a . P
80 ice Jabalpu , Jabalpur Madhya Pradesh : Q N I~
482002 ( ' atticol
Accepted Rag\gna\ ot nv\ Boatd
tion Contro
M.P.Pollu \
X aloufl
Name & Enroliment. Address (If any) Telephone (If any) g lg’ﬁlature
No. E-Mail Add.
parul.bhadoria04@gmail.com 8085977111
PARUL BHADORIA
1587-2012
Qo«"'y\"/
PRANJAL PANDEY 9340657120
MP 2881-2021 advocatepranjalpandey@gmail.com / %"/’{,
SHIVAM DWIVEDI advshivamdwivedi20@gmail.com 8878471359

MP 3857-2023
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